Government of Jammu and Kashmir
Housing & Urban Development Department
Civil Secretariat, Jammu/Srinagar

The Registrar Judicial,
National Green Tribunal,
New Delhi.

No:- HUD/LITONGT/2/2022-162456 Dated:-15.07.2022

Subject:- O.A no. 338/2021 titled Himanshu Sharma V/s UT of J&K and
others.

Sir,

| am directed to enclose herewith Action taken report duly
signed by Principal Secretary to Government, Housing & Urban
Development Department on afore-titled subject matter, in
compliance to the directions of Hon'ble National Green Tribunal
direction dated 23.03.2022.

Yours faithfully
Encl:-

[

Rakesh Kumar
Additional Secretary to Government
Housing & Urban Dev. Department



BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI

Original Application No. 338/2021

Himanshu Sharma Applicant

Versus

Union Territory of J&K Respondent

In the matter of
Action Taken report in terms of order dated 23.03.2022.

May it please your honour

The Answering respondent respectfully submits as under:

. That the Hon'ble NGT (Principal Bench, New Delhi) in OA No. 338 of 2021
in its Order dated 23rd March, 2022, in the matter of prevention of pollution

of Banganga River at Katra ,has passed the following directions;

"In view of above serious violations and deficiencies,
remedial action needs to be taken as per law by the Municipal
Council, Katra, Sri Mata Vaishno Devi Shrine Board
(SMVDSB), Katra, to be overseen by the Secretary, Housing
and Urban Development Department and the State PCB.
Compensation assessed may be utilized for restoration
measures. The remedial action may be planned and

completed as far as possible in two months. In the said
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meeting, the issue of requirement of lands for setting up of
waste management infrastructure may be duly resolved.
Decision may also be taken about apportionment of financial
liability between Katra Municipal Council and the SMVDSB.
Sanction of DPR or funding may not be delayed as state is
under Constitutional obligation to provide clean
environment which is component of public health and part of
right to life for which state has to arrange funds.

A joint Committee of the Secretary, Housing and
Urban Development Department, CPCB, State PCB,
Municipal Council Katra, SMVDSB, Katra and DFO, Katra
may hold joint meeting within two weeks and finalize the
action plan for the remedial action with the timelines and
budgetary support. The Secretary, Housing and Urban
Development Department will steer the deliberations. An
Action taken report may be filed by the secretary, Housing
and Urban Development Department with the status of
compliance as on 30.06.2022 by 15.07.2022 by e-mail at
judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.

The report may cover all the issues mentioned above.”

2. That in compliance of the directions of the Hon’ble NGT, meetings of the
Joint Committee were convened by the Principal Secretary to Government,
H&UDD on 05.04.2022, 17-05-2022 and 07.07.2022, apart from separate
follow ups with the implementing agencies, to discuss the remedial measures

required to be taken to prevent the pollution of river Banganga, Katra. The
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status update from CEO, Municipal Committee, Katra and SMVD Shrine
Board, Katra and Member Secretary, J&KPCC have been obtained and are
placed as Annexures, R1, R2 and R3, respectively. In pursuance of the
directions of the Hon’ble Tribunal, the Joint Action Committee has finalized
the Action Plan for remedial action, with timelines and budgetary details. The

details of the Action Plan are enclosed herewith as Annexure — R4.

3. That, it is respectfully submitted that various components of the Action Plan
to combat pollution of Banganga River, as finalized, and the present status of

their implementation, as reported by the implementing agencies are as under:

3.1: SOLID WASTE MANAGEMENT

3.1.1 Comprehensive Solid Waste Management Plan, for the UT,
including for Katra Municipal Committee.
That in order to redress the issue of handling/managing and disposal of
the waste generated in all the 78 Urban Local Bodies of UT of J&K, the
state level Apex Committee in its meeting held on 16.03.2021 and
30.07.2021 under the Chairmanship of the Chief Secretary J&K,
approved the Capex under decentralized Solid Waste Management
Action Plan for an amount of Rs. 648.94 Crores. That the overall cost
of the project for 36 ULBs of Jammu Division for establishment of
decentralized facilities is 90.83 crores. Katra being the important town
of Jammu and to ensure the restoration and preservation of prestigious
river Banganga comprehensive Solid Waste Management facilities
have been approved for Katra Town at the cost of Rs. 8.49 cr, including

for collection and transport equipment, waste management center along
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with Material Recovery Facility, at village Kundrorian, Tantatab,
Katra.

That the action plan for implementation of Plastic Waste Management
Rules has been sanctioned and notified by Government of J&K Vide
No. 13-JK (HUD) of 2019 dated 20.11.2019, there is complete
prohibition of littering of Plastic Waste at historical, religious and
public places vide Govt. Order No. 72-JK (HUD) of 2020 dated
20.02.2020, which is strictly being implemented in all the ULBs. Anti
Polythene Check post has been established at Lakhanpur for checking
entry of illegal polythene and single use plastic in J&K and is working
effectively since, May, 2018. All ULBs, including Katra Municipal
Committee, have been advised to replace the single use plastic with
eco-friendly material, Plastic Waste Management Bye-Laws have been
notified /adopted by all 36 ULBs, Special Task Force teams have been
constituted in all Municipal Council/Committees of UT of J&K to
conduct raids in respective ULBs, seized the single use plastic and
imposed fine of violators. Waste Management centre at every ULB has
been approved under decentralized, Solid Waste management Action
Plan in which plastic waste is planned to segregated for recycling

[reuse.

That the Municipal Committee Katra and Shri Mata Vaishno Devi
Shrine Board (SMVDSB) are responsible for management of solid
waste alongside the bank of river Banganga within their respective

jurisdictions. SMVDSB has taken steps for SWM in its jurisdiction.

3.1.2 Collection and Transport Equipment/ Vehicles.
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3.1.3

3.1.4

That the total waste generation in Katra town is 38 TPD (19 TPD dry
waste and 19 TPD wet waste). The Collection & Transportation of
waste is done departmentally by Katra, Municipal Committee. In
addition to the 5 number of vehicles (01 Mahindra 407 vehicle with dry
and wet waste partition, 3 TATA Yodha vehicle and 1 tractor trolly)
already being used by MC Katra, 3 No. of Vehicles (Two 30 HP door
to door vehicle with dry and wet partition and one e-rikshaw for door
to door collection in narrow lanes have been provided to the MC Katra
till June 2022 and one 30 HP vehicle, 1 Jeep mounted vehicle and 1
compactor shall be provided to MC Katra by 31.08.2022 under the

Comprehensive SWM Plan that has been rolled out.

Municipal Committee Katra has recently undertaken 100% door to door
collection of Municipal Solid waste from all thirteen wards. All the
vehicles used for collection of waste are equipped with RFID tags, GPS,
PA system and with dry and wet partition in all vehicles to avoid

dumping of mixed waste on the site.

Manpower/Tools & Plants
That 100% man power and machinery is available for handling and

managing the sanitation activities in MC, Katra

Land for Disposal Facility and Landfill site

That in order to comply with the directions issued to stop the disposal
of mixed waste at Tantalab, alternate piece of land for landfill site has
been identified at Village Mand (District Udhampur).
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That 10 Kanals and 3 Malras land is available with MC, Karta for MRF
and Compositing Facility.

That 98 Kanals and 5 Malras of land is available at the common landfill
site for the Reasi and Mand Udhampur, districts including for Katra

Municipal Committee.

3.1.5 Consent for establishment and operation of integrated solid waste
management facility at Katra
That the consent for establishment and operation of integrated solid
waste management facility at Katra has been obtained from JKPCC and
the construction work of MRF for recyclable waste and composting pits

for wet waste is underway.

3.1.6 Construction of Disposal Facility and Landfill site;
PRESENT STATUS

Three segregation sheds near KDA Office Complex, Railway Station, Katra

are functioning in Municipal committee Katra where segregation of dry and
wet waste is going on. These sheds are far off from river Banganga.
DRY WASTE

Katra Municipal Committee is segregating and disposing off Municipal Waste

in a scientific manner in order to implement directions issued by Hon’ble
National Green Tribunal to ensure ban on burning of the solid waste including
polythene and protection of our environment. The dry waste is being
segregated into different types of plastics, bailed in Bailer machine and

scientifically disposed off by Indian Pollution Control Agency, New Delhi
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(IPCA) through collection of plastic waste and channelizing that waste to Co
process/Waste to energy plant or to respective recycling units. At present,
Municipal Committee Katra is now segregating 200 kg of dry waste from the
Municipal waste per day which is going to increase in coming weeks to
achieve our ambitious goal of 100% plastic free city.

WET WASTE:

The Municipal Committee Katra has taken remarkable step in developing

compost from Organic Waste. The installation of Organic Waste Converter
Unit having a capacity of 200kg of wet waste per day is an initiative of J&K
Pollution Control Committee and has been donated by M/S Excel Industries
Ltd. Mumbai. The organic waste converter has been utilized to its full
potential resulting into 200 kg wet waste segregation on daily basis and
conversion into compost as well. Compost has been formulated after due
courses of stages having 1 kg of packing. Department of Agriculture and
Department of Horticulture was approached Municipal Committee, Katra for
the procurement of compost and process of finalization of rates is in progress.
The basic idea behind creating Wealth from Organic Waste was to treat the
Katra Municipal Waste in a decentralized manner at its source in the most
environmentally efficient way. (Copy of photographs is enclosed herewith as
Annexure R-1)

E-Waste Management: Orphan e-waste found to be mixed with Municipal

solid waste is properly segregated and collected at segregation centers and
stored in wooden boxes in a secured manner till it is sent to authorized
dismantler or recycler. Municipal Committee Katra has entered into an
agreement with Reverse Logistics India Private Limited, New Delhi to collect,

transport and sustainably dispose off the E-Waste from Katra.
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For enhancement of capacities in material recovery, Development of MRF

facility at Tantalab, Katra is under process, covering an area of 10,000 sq ft.

and cost of Rs. 71.14 Lakh which will cater to the drive waste to the tune of 5

MT per day and for catering to the wet waste to the 20 number of composting

pits with capacity of 5 MT/day in the first phase and more composting pits

shall be constructed as per requirement in the second phase. Consent to

operate for establishment of Integrated Solid Waste Management facility at

Katra has been obtained and 15% of construction work of MRF for recyclable

waste and composting pits for wet waste has been completed.

Machinery to be installed in these centers is given below:

3.1.7

For Dry Waste: -

Shredder, Baler, Conveyor Belt, Weighing Machine, CCTV Camera
For Wet Waste: -

20 Nos. of composting pits in first phase to manage the wet waste with
a capacity of 5SMT/Day and in the second phase more pits shall be
constructed which will be based upon on ground assessment as well as

the utilization of first phase pits.

Bioremediation of Legacy Waste

MC Katra has conducted the estimation of legacy waste at dumping site
Kundrorian, Katra Tantalab and prepared site/contour plan. At present,
101757 cubic meter of legacy waste is lying at dump site. Municipal
Committee Katra has floated the tender through Mechanical Division
Jammu for bioremediation of legacy waste under SBM for Rs. 485 Lacs
for processing and disposal of legacy waste of 65000 MT in the first
phase. Letter of Award issued on 27.06.2022 to the L1 Bidder by the

Mechanical Engineering Department. MC Katra has conducted the
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estimation of legacy waste at dumping site Kundrorian, Tantalab, Katra
and prepared site/contour plan. At present 101757 cubic meter of legacy
waste is lying at dump site. Municipal Committee Katra has floated the
tender through Mechanical Division Jammu for Bioremediation of
legacy waste under SBM for Rs. 485 Lacs for processing and disposal
of legacy waste of 65000 MT in the first phase. LoA issued on
27.06.2022 to the L1 Bidder. As on date mobilization of manpower and
equipment has started. Work will start by end of August and will be

completed by June 2023.

Plan for Green Belt and beautification of the site: Adequate green belt
will be developed in and around Solid waste management sites which
will not only act as visual barriers but will also improve aesthetic value.
Plantation will be done in three tier system consisting of large trees,
smaller trees and shrubs and some grass slips on ground. First layer
consisting of shrubs and grasses, second layer consisting of smaller
trees and third layer consisting of larger trees. Plant species selected for
Green belt development will be evergreen, fire resistant, drought

resistant and must have aesthetic appeal.

Solid Waste dump on the mixed waste dumping site on river Banganga
Is being cleaned up and SMVD, Shrine Board has entered into an
agreement with M/s NEPRA on 10.09.2021 to collect, transport and
sustainably dispose off the Plastic waste/ dry non-recyclable plastic
waste (MLP/RDF)/ recyclable plastic waste from Shri Mata Vaishno
Devi Shrine Board, Katra. Accordingly, truckloads of dry garbage are
being taken away regularly for the end disposal. Since Feb, 2022
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3.1.8

approx. 357.70 MT of garbage has been shifted out in association with
NEPRA and disposed off as per norms. Besides, the SMVDSB is
partnering with Indian Pollution Control Association (IPCA) Jammu
for scientific disposal of garbage out of the dumping sites and the firm
M/s IPCA has shifted 76.56 MT of garbage on trial basis. The
remaining waste at the site shall be cleaned by 31 July 2022.with M/s
NEPRA on 10.09.2021 to collect, transport and sustainably dispose off
the Plastic waste/ dry non-recyclable plastic waste (MLP/RDF)/
recyclable plastic waste from Shri Mata Vaishno Devi Shrine Board,
Katra. Accordingly, truckloads of dry garbage are being taken away
regularly for the end disposal. Since Feb, 2022 approx. 270 tonnes of
garbage has been shifted out in association with NEPRA and disposed
off as per norms. Besides, the SMVDSB has also in process of the
agreement with the IPCA Jammu for lifting of the garbage out of the
dumping sites and the firm M/s IPCA has also shifted 40 tonnes of
garbage on trial basis. The remaining waste at the site shall be cleaned
by 315 July 2022.

Intensive cleanliness drives and IEC Activities

Intensive drives have been under taken by Municipal Committee Katra
from time to time, including sanitation drives/ school cleaning/ plastic
waste management awareness camps, distribution of jute bags for
education and awareness of pilgrims and general public. Some special
drives like “Run for Banganga”, cleaning of water bodies etc are being
conducted regularly with NGOs like “Muskan”, “Being Indian Patriot”

etc.
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3.1.9

3.2

3.2.1

Enforcement, Fine and User Charges for Sanitation

Drives against the use of polythene beyond prescribed norms by the
shopkeepers/business establishment and heavy penalty/fines have been
Imposed on the violators. 236.75 kg of plastic was seized and a fine of
Rs. 357100/- imposed on violators, besides littering fine of Rs. 9500/-
imposed in the year 2021-22 and during the period from April, 2022 to
June, 2022 a fine of Rs. 127330/- has been imposed against use of
polythene and fine of Rs. 33000/- was imposed against littering and 96

kg of polythene was seized

SOLID WASTE MANAGEMENT: ADDITIONAL POINTS
FROM SHRI MATA VAISHNO DEVI SHRINE BOARD,
KATRA

Cleaning up of solid waste dumped on the mixed waste dumping
sites on the banks of river Ban Ganga and to ensure proper setting
up of waste segregation centres at reasonable distance from bank
of river

The Board has entered into an agreement with M/s NEPRA on
10.09.2021 to collect, transport and sustainably dispose off the Plastic
waste/ dry non-recyclable plastic waste (MLP/RDF)/ recyclable plastic
waste from Shri Mata Vaishno Devi Shrine Board, Katra. Accordingly,
truckloads of dry garbage are being taken away regularly for the end
disposal. Since February 2022, approx. 357.70 MT of garbage has been
shifted out in association with NEPRA and disposed off as per norms.
Besides, the SMVDSB is partnering with Indian Pollution Control
Assaociation (IPCA) Jammu for scientific disposal of garbage out of the
dumping sites and the firm M/s IPCA has shifted 76.56 MT of garbage
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on trial basis. The remaining waste at the site shall be cleaned by 31°
July 2022

3.2.2 To augment organic/wet waste processing facilities
Equid Dung from the track and resting locations is being collected around
10 MT per day by the sanitation staff of Shrine board dully filled in jute
bags especially kept for the purpose which is further transported to Equid
Dung Management Centre Natali through dedicated vehicles deployed for
the purpose at the Equid Dung Management Centre, the equid dung is
converted into organic manure with the help of Bio-Eco Friendly microbial
powder through aerobic method. The center is being maintained by 16
persons with monthly operational expenses amounting to Rs.4.00 lakh.
The organic manure is used as a soil supplement in producing organic
vegetable in mega eco friendly kitchen garden established by Shrine Board
at Natali. Organic manure is also distributed free of cost to local farmers /

government departments as per their demand.

3.2.3 To shift the existing plastic waste collection point near Niharika
Bhawan to a suitable location in coordination with CEO SMVDSB.
Existing plastic waste collection point near Niharika Bhawan has been
removed and kiosk installed with new initiative (bring plastic and get jute
bag) also sign boards were installed in front of Niharika Bhawan for plastic

ban. (Copy of photograph is enclosed herewith as Annexure R-1).

3.2.4 Sewage effluent from army settlement, shifting of piggery,

relocating of pony sheds or proper management of mule dung bio-gas
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plant ensuring that no effluent or slurry or solid waste goes to the
river.

The matter for relocation of Army settlement has been taken up with the
Army Authorities. Till such time that they get shifted, regular cleaning up
of septic tanks is being undertaken so as to ensure that sewerage effluents

are not discharged into the Banganga River.

As reported by SDM, Katra there were 62 Pony Sheds along the bank of
Banganga river and in pursuance to the directions of Hon’ble NGT, an anti
encroachment drive was conducted in Banganga on 12.05.2022 by the
District Administration in collaboration with SMVDSB and MC Katra in
which 59 unauthorized pony sheds were removed and action against 3
pony sheds could not be taken due to stay order from the Hon’ble High

Court.

As reported by Member, JK PCC, regarding the piggery unit, legal notice
has been issued by JK PCC to the unit.

As regard to the proper management of the mule dung, SMVDSB has
reported that 120 tonnes / month capacity of Bio-gas plant has been set up
at Banganga at a cost of Rs.227.56 lakh with monthly expenditure of
Rs.2.75 lakh. The mule dung generated at Chetak Bhawan, Banganga is
converted into biogas as well as manure. Sludge generated after gas
production is further shifted to Equid Dung Management Centre, Natali
for bio composition, thus no slurry or solid waste goes to the river. Biogas

generated at Biogas Plant is supplied to Gulshan langer to meet the
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3.3
3.3.1

3.3.2

cooking energy requirement. Around 1200 kg of gas is generated on
monthly basis.
SEWAGE MANAGMENT
DPR/ Action Plan for Sewage Management at Katra
Detailed Project Report For pollution abatement of River Banganga at Katra
Town has been prepared for an estimated cost of Rs. 95.69 Lacs. Two STPs
of 1.2 MLD capacity and other of 4.50 MLD capacity have been proposed.
The STP of 1.2 MLD capacity shall cover a length of sewerage network of
9.584 Km. The provision of electric and mechanical works such as pumping
plants at sewage pumping station, STP, Power Connections, electrification
work has been made in the project. The second STP of 4.5MLD capacity shall
cover a length of sewerage network of 39.593 Km. The DPR has been
Technical vetted by IIT Roorkee and submitted to the National River
Conservation Directorate for accord of approval/Financial concurrence.
Ministry of Jal Shakti has been requested for early sanction, so that the project

execution could start.

Land Availability

The MoU for use of land belonging to SMVDSB for the proposed STP by the
UEED has been signed on 22.04.2022 and possession of land has been given
to UEED in compliance to directions Hon’ble NGT. For the other STP of 4.5
MLD capacity, the matter for transfer of land to UEED is being placed before
the BOD of KDA and will be cleared by the end July.

3.4 SEWERAGE MANAGEMENT: ADDITIONAL POINTS FROM SHRI

MATA VAISHNO DEVI SHRINE BOARD, KATRA
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3.4.1 Arrangements made in order to connect the proposed STP with urinal
wastewater and other wastewater discharge points of pony sheds located
along the bank of Ban Ganga
In order to channelize the Rainwater runoff coming from road, side drains
have been constructed to ensure no runoff water enters Chetak Bhawan.
Manpower deployment has been enhanced to ensure waste generated inside
Chetak Bhawan is cleaned immediately. In order to channelize the liquid
waste generated from Chetak Bhawan, SMVDSB has proposed to set up
05KLD STP Plant. The survey has been conducted in co-ordination with M/s
Sima Labs Pvt Ltd.

3.4.2 Adequacy of installed packages of STPs with their performance in terms
of quantity and quality of sewage being carried through box drains before
being discharged into Ban Ganga, quantity and characteristics of sewage
discharged into the river at three points and the water quality of the river
with reference to faecal coliform, as the river is used for bathing Purpose

The SMVDSB has handed over possession of the land to UEED through MOU
dated 22.04.2022. The proposed STP at Banganga and Katra has been planned
to take care of all drains falling into Banganga River.

That water sampling and testing of Banganga river, including for DO, BoD and
coliform is being conducted on regular basis by the JK PCC Lab. The reports

are annexed to the report

3.5 Enforcement by J&K Pollution Control Committee
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3.5.1 JKPCC to finalize a list of all commercial establishments including
Hotels and Scrap Dealers and to take action against all violators as
prescribed under Law for violating norms
The J&K PCC has reported as under:

a. There are only 03 hotels under Red category and all of these have installed
required STP and are functional.

b. 33 hotels under orange category including Dharamshalas having room
capacity above 20 rooms had not installed the required STPs and hence
violating the provision of Water (Prevention & Control of Pollution) Act,
1974. These hotels/dharamshalas have already been served upon legal
notices and as on date 10 hotels have so far complied with the directions
by installing requisite STPs. As such, 23 hotels/dharamshalas which
include 19 hotels and 04 dharamshalas have failed to install STPs till date.
Meanwhile, one more hotel owner has replied to the legal notice and as
such, 06 hotel owners out of 23 hotels have sought time ranging from 01
to 06 months to install required treatment plants. It is pertinent to mention
that there are total 161 hotels under Orange category operational in Katra.

c. Two dharamshalas have sought time period of 06 months to 01 year to
install STP. The management of 01 dharamshalas has replied that in view
of stay order of Hon’ble Court of fresh construction in the dharamshalas,
specifying a definite time frame to install STP is not possible. As on date,
13 hotel owners and the management of 01 dharamshalas have not yet
replied to the final notice as yet.

d. As far as compliance on part of Green Category hotels/Guest House is
concerned, notices have been issued to 30 hotels /guest houses operating
without Septic Tanks. Only 03 hotels out of 30 hotels/guest house have

replied to the notices.
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e. The details/information with regard to levying of Environmental
Compensation (EC) to 17 major defaulting hotels, which have been earlier
found violating norms and not complying with the time-to-time directions
of JK PCC viz-a-viz environmental laws and relevant guidelines.
However out of 17 hotels 5 have complied with the norms and installed
requisite STPs in their hotels.

f. That legal notices were issued to the 04 Scrap dealers by J&K PCC and after
expiry of stipulated notice period, issued under environmental laws to the
owners of 04 Scrap dealer operating in violation of provisions of Solid Waste
Management Rules, 2016 closures formats have been submitted vide No.
PCC/RDJ/MSW/1773 dated 08.07.2022 for issuance of closures orders.

g. Water sampling and testing of Banganga River is being conducted on
regular basis by the JK PCC Lab.

The J&K PCC has reiterated that, necessary action as warranted under law
Is being initiated against the owners of the hotels/industrial units who have
not replied to the notice issued by J&K Pollution Control Committee and

not adhered to environmental norms.

Hence Action Taken Report is submitted.

c ) —

(Dheeraj Gupta)

Principal Secretary to Government,
Housing &Urban Development Department.
E-mail_housingudd9@gmail.com

Place: Srinagar
Dated: 15.07.2022.
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Detailed note on Solid Waste Management at present in Katra Municipality.

A. Establishment of three segregation sheds for Municipal Solid waste
Management in Municipal Committee katra.

Three segregation sheds are functional in Municipal committee katra, where segregation

of dry and wet waste is going on.

1. DRY WASTE
Katra Municipal Committee successfully segregated and disposed off different kinds
of plastic and has shown the path of Management of Municipal Waste in a scientific
manner with implementation of order issued by Hon’ble National Green Tribunal to
ensure ban on burning of the solid waste including polythene and protection of our
environment. The dry waste is being segregated into different types of plastics,
bailed in Bailer machine and scientifically disposed off by Indian Pollution Control
Agency, New Delhi through collection of plastic waste and channelizing that waste to
Co process/Waste to energy plant or to respective recycling units. At present,
Municipal Committee Katra is now segregating 200 kg of dry waste from the
Municipal waste per day which is going to increase exponentially in coming weeks to
achieve our ambitious goal of 100% plastic free city.

o
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2. WET WASTE:

The Municipal Committee Katra, has taken remarkable step in developing a compost
from Organic Waste. The installation of Organic Waste Converter Unit having a capacity of
200kg of wet waste per day has been an initiative of J&K Pollution Control Committee, has been
donated by M/S Excel Industries Ltd. Mumbai. The organic waste converter has been utilized to
its full potential resulting into 200 kg wet waste segregation on daily basis and conversion into
compost as well. Compost has been formulated after due courses of stages having 1 kg of
packing. Department of Agriculture and Department of Horticulture was approached Municipal
Committee, Katra for the procurement of compost and process of finalization of rates is in
progress. The basic idea behind creating Wealth from Organic Waste was to treat the Katra
Municipal Waste in a decentralized manner at its source in the most environmentally efficient
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3. Door to Door waste collection: Municipal Committee Katra has effectively implemented
the door to door collection of Municipal Solid waste from all thirteen wards. All the vehicles
used for collection of waste are equipped with RFID tags, GPS, PA system and with dry and
wet partition in all vehicles to avoid dumping of mixed waste on the site.




4. E-Waste Management:
a. Orphan e-waste found to be mixed with Municipal solid waste is properly
segregated and collected at segregation centers and stored in wooden boxes in a
secured manner till it is sent to authorized dismantler or recycler.

b. Municipal Committee Katra has entered into an agreement with Reverse Logistics
India Private Limited, New Delhi to collect, transport and sustainably dispose off
the E-Waste from katra. It is a significant step towards building a healthy and e-
waste free Katra.

LB EwasTE ‘l

5. Hazardous waste Management: Katra municipal Committee also segregated
hazardous waste from Municipal waste and stored in a secured way in collection
centre.




6.

10.

No littering plastic Zones:10 no. of littering hotspots areas has been identified in
Municipal Committee Katra and declared “NO littering Plastic Zones”.

Material Recovery Facility: Under the Solid Waste Management Action Plan the
work of MRF covering an area of 1000 sqgft under Swachh Bharat Mission amounting
to the tune of Rs. 71.14 lac has been started which will cater to the dry waste to the
tune of 5MT/day.

Bioremediation of legacy waste: Municipal committee Katra has also conducted
the estimation of legacy waste with Electronic Total Station Method at the dumping
site Kundrorian, katra Tantalab and at present total 101757 cubic meter legacy
waste is lying at Dumpsite. Municipal Committee Katra floated the tender through
mechanical division, Jammu for bioremediation of under Swachh Bharat Mission
amounting to Rs 485.00 lacs for processing and disposal of legacy waste of 65000MT
in first phase. Letter of Award issued on dated 27-06-0222 to the L1 Bidder by the
Mechanical Engineering Department. As per tender documents all the machines and
the equipment has to be arrive on 25-06-2022 and the work will start from 25-07-
2022. Time of completion for the work is 25" May 2023 (Including 2 months
extension due to rainy season).

IEC Actvities: A lot of emphasis is given on IEC acitivities with primary purpose of
creating awareness amongst the masses which would help to create behavioral
changes ofr long run such as source segregation, abandoning the use of plastic etc,

Involvement of NGOs: Some special drives like “Run for Banganga”, Cleaning of
water bodies, etc are always conducted with NGOs like Being Indian Patriot,
Muskaan and others acive in Municipality Katra.



1. To Immediately speed up the work of integrated solid waste management facility at
Katra and share the up-dated status along with photographs and to prepare a plan
for green belt and beautification of the site.

A. Material Recovery Facility: Under the Solid Waste Management Action Plan the work of MRF
covering an area of 1000 sqft under Swachh Bharat Mission amounting to the tune of Rs. 71.14
lac has been started which will cater to the dry waste to the tune of 5MT/day. The time of
completion is 120 days. It was started on 15-04-2022 and date of completion is 15-8-2022. The
progress of work is 15% upto till date. The machineries would be installed for solid waste
segregation in these centers shall be shredder, baler, Conveyor belt, weighing Machine and cctv
cameras. For catering wet waste there will be 3 nos. of composting pits in first phase to manage
the wet waste with a capacity of 5MT/Day and in the second phase more pits shall be
constructed which will be based upon on ground assessment as well as the utilization of first
phase pits.

B. Bioremediation of legacy waste:

Municipal committee Katra has also conducted the estimation of legacy waste with Electronic
Total Station Method at the dumping site Kundrorian, katra Tantalab and prepare site/contour
plan for dumping yard, the land area of which is 17.83 kanals. Copy of site/contour plan is
enclosed hereby for your ready refrence please. At present total 101757 cubic meter legacy
waste is lying at Dumpsite. Municipal Committee Katra floated the tender through mechanical
division, Jammu for bioremediation of under Swachh Bharat Mission amounting to Rs 485.00 lacs
for processing and disposal of legacy waste of 65000MT in first phase. Letter of Award issued on
dated 27-06-0222 to the L1 Bidder by the Mechanical Engineering Department. As per tender
documents all the machines and the equipment has to be arrive on 25-06-2022 and the work will
start from 25-07-2022. Time of completion for the work is 25" May 2023 (Including 2 months
extension due to rainy season).






Time line for the Bioremediation process as per tender is given below, which will be regularly
monitored by Katra Municipality:

Sr. | Activities to be completed Time Period for Completic
A Mobilization of manpower and earthmover equipment 30 days from date of
issuance of Letter of
Award/ Contract signing/
Handing over of site
(whichever is later).

B Start of operations including Obtaining Statutory A + 30days
Clearance, Excavation of waste, Stabilization of waste,
Start of Erection of Plant and Machineries for
stabilization and segregation of Legacy waste.

C To remediate/ dispose approx. 65,000 tonnes of existing B + 210days
legacy waste.
D To de-commission the installed remediation machineries C + 30 days

and infrastructure from the site & Handover the
reclaimed legacy site to Mechanical Engineering
Department Jammu with "Site Cleared Certificate”.

Time relaxation can be provided by Mechanical Engineering Department Jammu against
genuine reasons placed by the bidder to Mechanical Engineering Department Jammu in
writing. Mechanical Engineering Department Jammu and Municipal Committee Katra at their
discretion can take a call accordingly, but the maximum extension can be provided to
2months (considering monsoon period), either in one go or in phased manner. In case more
wastes to be added in the existing quantity of remediated legacy wastes, a revised timeline
shall be set for the additional quantity.

Pics for the Equipment arrived at the Dumping site is shown below:-
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C. Plan for Green Belt and beautification of the site: Adequate green belt will be
developed in and around Solid Waste Management Site which will not only act as visual
barriers but will also improve aesthetic value. Plantation will be done in three tier system
consisting of large trees, smaller trees and shrubs and some grass slips on ground. First
layer consisting of Shrubs and grasses, second layer consisting of smaller trees and third
layer consisting of larger trees. Plant species selected for Green belt development will be
evergreen, fire resistant, drought resistant and must have aesthetic appeal.



2.

S.No | Area to be taken | No. of | Spacing Species
up for | plants Trees Shrubs
afforestation required
1. Approach Road to | 800 2mtx2mt | Bela, Jamun, | Sunari,hena,
SWM site i.e 1.5kms Jacranda,Nee | kagaj phool,
2. All Around MRF and | 200-300 2mtx2mt | m, Su-Babul, | kaniar,tagar
composting pits Amla, (pinwheel
(minimum of 10mts Mango,Bambo | flower)etc.
green belt) 0, Pine,
cedrela
toona,etc.

In addition to above, all open spaces available within the premises will be developed as
nursery, gardens and other forms of greenery.

To furnish a list of registered hotels in MC katra with bed capacity and list of
bulk waste generators and collection of user charges made from them:
Complete list of hotels and guest Houses enclosed as Annexure “A”

S.No. Type of | No. of | User charges | User charges
Establishment | Establishments | collected(Rs) | collected(Rs) in
in the month | the Year 21-22
of June,
2022
1. Hotels and | 507 296512/- 2666960/-
Guest Houses
2. Commercial 954 191388/- 1404400/-
Establishments
3. Households 1594 41000/- 222440/-
4. Total 528900/- 4300000/

To monitor the residential and commercial establishments and to impose
strict fines against the violators to ensure compliance of Municipal Solid
Waste Management Rules, 2016 in letter and spirit.
Extensive drives have been taken by the Municipal committee katra against the use of
Polythene beyond the prescribed norms by the shopkeepers/business establishments,
against littering of plastic waste in residential and commercial areas of Municipal

committee Katra.

Year Fine imposed | Fine imposed | Polythene seized(kg)
against use of | against
polythene(Rs) | Littering(Rs)
April2021-March2022 357100/- 35000/- 237
April2022-till date 127330/- 33000/- 96




4. To carry out intensive clean up drive In the next week and conduct IEC
activities for 15 days for the education and awareness of the pilgrims/
general public.

1. Plantation drives in Municipal Committee parks

togreen
=all on YT 103 1450 .in




MUNICIPAL COMMITTEE KATRA
AWARENESS DRIVE

3. Training and Workshop of on Hazardous cleaning of Sewers and Septic tanks for
Safaikaramcharies of MCK in collaboration with NSKFDC (National Safaikaramchari
Finance Development Corporation)

2022/6/10 13:14




4.  Awareness drives regarding use of twin bins in Municipal Committee wards
and to street venders.

5. Awareness drives organized in schools and Anganwadi centers
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6. Awareness drive regarding ban on use of Plastic Bags and distribution of
Jute bags among pilgrims and locals public of Katra town.
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7.Cleanining and sanitation drives in Hospitals, Schools, religious institutions, Main
Bazar katra, etc.
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5. To furnish updated status of the allotment of contract for bioremediation of
legacy waste at Katra and to dump the mixed waste at the dumpsite in

Village

Mand.

Same as replied in S.No.1(b)

6. To provide the list of vehicles provided by the directorate to Municipal
Committee Katra for efficient management of solid waste and transportation
of bailed recyclables material to the authorized points.
a. Total number of New Vehicles with Model to is given below:

Sl. | Particulars/ Model Quantity Delivery Date
No.
1 <30HP Door to Door Vehicle with Dry 2 30" March 2022
& Wet Waste Partition
2 <30HP Door to Door Vehicle with Dry 1 10" July 2022
& Wet Waste Partition, Compatible
with C
3 E-Rickshaw for Door to Door for 1 13" May 2022
Narrow lanes
4. Jeep Mounted Vehicle 1 30" July 2022
5. Compactor 1 10" Aug 2022
b. Other than above new vehicles all old vehicles detail list is given below:
S.No | Particulars/Model Model Nos. of
Vehicle
01 Mahindra 407 Vehicle with Dry & Wet Waste | 2019 01
Partition
02 Tata Yodha 2019 Vehicle with Dry & Wet Waste | 2019 03
Partition
03 Tractor Trolly 2016 01




Annexure "A"

S.No. |Name of Commercial Estabishment Prop. Name Ward No. [Location No. of Rooms |User Charges |Mob. No
1|Hotel asia Arvind mahajan S/o Satish Mahajan 1 Jammu Road 30 5000({9419156417
2|Hotel balli Palace om Parkesh S/o Sh Sunder Dass 1 Jammu Road 20 1000(9149381387
3|Hotel Shri hari niwas Dharun Sharma S/o Ramesh Chander 1 Jammu Road 30 1000(9622762528
4|Hotel inder parsth Premveer Singh S/o Sh bichter Singh 1 Jammu Road 18 9419166569
5[Hotel Continental Panchwati Ambrish Magotra S/o Amar Nath Magotra 1 Jammu Road 30 5000{7051002896
6|Hotel Kashmir residency Kheema Dubey W/o kuldeep raj Dubey 1 Jammu Road 40 2000(1991232920
7|Hotel M.L Palace Vijay kumar S/o Sh madan Lal 1 Jammu Road 15 7509622319872
8|Hotel Atul Regency Rishi Gupta S/o Sh Yog raj Gupta 1 Jammu Road 44 2200(1991233081
9|Hotel Kerni Palace Darshan kumar s/o Sh prem nath 1 Jammu Road 44 2200|9419141508

10|Hotel Neel kant K.S Puri S/o Sh S.L puri 1 Jammu Road 28 1400(9622089099
11|Hotel Prem international Tej Ram S/o Sh Dinna Nath 1 Jammu Road 18 900|9419215734
12|Hotel amar Beldev raj S/o Sh Amar Nath 1 Jammu Road 33 7298777999
13|kesar Guest house naresh kumar S/o Sh jagdish Kumar 1 Jammu Road 6 3009419703709
14|kartar Guest House Soona Devi W/o Sh kartar Chand 1 Jammu Road 10 500(8803798414
15|Sonav Guest House O.p puri S/o Sh Dhani Ram 1 Jammu Road 13 6509419164178
16(New Thakur Guest house Chain Singh S/o Sh Krishan Dass 1 Jammu Road 10 500({9018696969
17|Puri Guest house Subh Dutt puri S/o Sh Hans raj Puri 1 Jammu Road 7 350/6005539966
18|Jai Maa Yatri Niwas Hem Raj S/o Sh Belli Ram 1 Jammu Road 8 400|9469531567
19(New Sham Guest house Sham lal S/o Sh Hem raj 1 Jammu Road 27 1350{9419164538
20|Pershant Guest house Parshant Kumar 1 Jammu Road 10 9906031470
21|Hotel Sahil Abdul Rashid S/o Sh Sain Rahi 1 Jammu Road 40 2000(9419164587
22|Hotel Mount View international Tej Ram S/o Sh Dinna nath 1 Jammu Road 35 5000|9797494119
23|Hotel Mount View Tej Ram S/o Sh Dinna nath 1 Jammu Road 30 5000|1991234405
24|Hotel Amblika Sonia rajput W/o Sh kaka ram 1 Jammu Road 14 7009419164275
25(Malhotra Guest House R.L Malhotra S/o Sh Durga dass 1 Jammu Road 9 450(9419164275
26|Ganpatti Hotel Sunita Dutt W/o Sh S.D sharma 1 Jammu Road 30 5000/9419196018
27|Raman Guest House Raman Kumar S/o Sh Prem nath 1 Jammu Road 10 5009086446521
28|Dimpel Guest House Kuldeep Kumar S/o Sh Thakur Dass 1 Jammu Road 10 5009906067729
29|Hotel Royal Fort And Guest House Sunila Devi W/o Sh Sham Singh 1 Jammu Road 14 7009906019470
30[|Hoterl Sharda Sher Singh S/o Sh Sobha ram 1 Busstand 35 1991232271
31|Hotel New natraj Avtar krishan S/o Sh nanak Chand 1 Busstand 20 1000|9419164666
32|Hotel Ishan Dinesh Gupta S/o Sh Joginderf Paul * 1 Jammu Road 30 1500/9419185570
33|Hotel bawani International Balkrishan S/o Sh Nek Ram 1 Busstand 40 2000(|9419214125
34|Hotel Green View Kuldeep Kumar S/o Sh Vidya dher 1 Busstand 12 600]/9419164728
35|New Shrine Sain Guest House kuldeep Sharma S/o madan Mohan Sharma 1 Busstand 12 600(8803199031
36|Hotel Tridev Madhu Gupta W/o Sh Subash Chander 1 Busstand 40 2000(1991232108
37|Hotel regal Sanjay Kumar S/o Sh ram Rattan 1 Peharganj 24 1200|9419164876
38|Hotel Samrat Rajinder Kumar S/o Sh Ram Chand 1 Peharganj 20 1000|9596929796




39|Hotel mahinder Palace Sher Singh S/o Sh Sobha Ram 1 Peharganj 28 1991234619
40(Durga Yatri Niwas Vijay laxmi W/o Sh mangat Ram 1 Peharganj 16 800(9419164062
41 |Hotel The Shiva inn Koushal kumar S/o Sh Thakur Dass 1 Peharganj 19 7051381449
42 [Hotel Ashok Ashok Padha S/o Sh Vidhya Dher 1 Peharganj 24 9419164748
43|hotel Akash Ganga Suram Singh S/o Sh kartar Chand 1 Peharganj 35 9419161441
44 |Hotel Vikrant yogha Dutt S/o Sh Chhajo Ram 1 Peharganj 16 8001991232502
45(Durga Guest house Babu Ram S/o Sh Durga Dass 1 Peharganj 6 9906184368
46|Hotel Shivam Preeti Sharma W/o Sh Shiv Jyoti Sharma 1 Peharganj 31 1500|9796831326
47|Bagwati Yatri Niwas Preeti Sharma W/o Sh Shiv Jyoti Sharma 1 Peharganj 8 9796831326
48(Hotel Dhamini Vinod Kumar S/o Sh Joginder paul 1 Peharganj 19 9906030646
49(Shanker guest House Lek raj S/o Sh Prem Nath 1 Peharganj 19 9797465870
50(Subash Guest house Sonia Sharma D/o Sh Shiv Kumar Sharma 1 Peharganj 17 9419164880
51|Vivek Lodge Prem Kumar S/o Sh Dutta Ram 1 Peharganj 16 800(9419164349
52|Hotel Sunrise Madan lal S/o Sh Balli ram 1 Peharganj 35 9906074339
53|Vijay Guest House Krishan Kumar S/o Sh Diwan Chand 1 Peharganj 16 800(9419165130
54|Shiva Yatri Niwas Krishan Kumar S/o Sh Diwan Chand 1 Peharganj 7 350(9419165130
55(Kerni Guest House Sanjay Kerni S/o Sh Paras ram 1 Peharganj 18 9906227764
56|Sundoor palace Sindor Singh S/o Sh Yalla ram 1 Peharganj 11 9906247130
57|hari om Guest House Girdhari lal S/o Sh Ram Saran 1 Peharganj 11 9018585558
58|Khajuria guest house Vijay Kumar S/o Sh Dinna nath 1 Peharganj 14 9906115100
59|Himani Guest house Satpaul S/o Sh des raj 1 Peharganj 9 9596676590
60|Jyoti yatri Niwas Jyoti Devi W/o Sh kalla ram 1 Peharganj 13

61|New akash Ganag Virinder kumar S/o Sh T.L Kesar 1 Peharganj 7 3509797676169
62|New holiday Guest House Ashok Kumar S/o Sh bodh raj 1 Peharganj 12 1991234087
63|New ganpatti guest house RamParkesh Suri S/o Sh Ganpatti 1 Peharganj 8 4009906127187
64|Shri Dubey Guest House Joginder Kumar S/o Sh Khem Chand 1 Peharganj 15 7509419165812
65|Love Kush Guest House om parkesh S/o Sh Galabu ram 1 Peharganj 13 9697603305
66|Bodh Raj Yatri Niwas bodh Raj S/o Sh 1 Peharganj 6 9906247130
67|Hotel Holiday Anit Shamra S/o Sh Kewal Krishan 1 Peharganj 25 1250]1991233187
68|Hotel Durga Palace Meash Chander S/o Sh Nek ram 1 Busstand 35 1750(1991232080
69|Tilak Guest House Tilak Raj S/o Sh man Parkesh 1 Fountain Chowk 14 7051105223
70|Hotel kapoor Palace om Parkesh S/o Sh motti ram 1 main bazar 19 950(9906376087
71|Hari ram Guest house lakhan Kapoor S/o Sh Hari ram 1 main bazar 8 400(9797299073
72|Sham Guest house D.k kapoor S/o Sh Sham lal 1 main bazar 12 6009419164146
73|Viney Guest house Vishu Sharma S/o Sh 1 prasher gali 5 2509796251554
74|10m International Guest house ravinder Singh S/o Sh Deeru Singh 1 prasher gali 10 9419158905
75|Sidhivinyak Guest house koushal kumar S/o Sh Permanand 1 prasher gali 6 3009149938073
76|Baba Guest house Basdev S/o Sh Swaran Mall 1 Parsher Galli 12 600/6005015609
77|Hari param palace Kuldeep Kumar S/o 1 prasher gali 8 400

78|Parsher lodge mohan lal S/o Sh kaku Ram 1 prasher gali 8 9858718261
79|Rudher palace Rajat parsher S/o Sh Kewal parsher 1 prasher gali 14 700]9622218222




80|Hotel Naryan Vikas Sharma S/o Sh naryan Dutt 1 prasher gali 10 5009419271669
81|Ram Bawan Yatri Niwas Ram parkesh SD/o Sh Vishwa nath 1 prasher gali 12 6009419168501
82|Parsher Guest House Rajinder Kumar S/o Sh Vishwa Nath 1 prasher gali 14 7009906200867
83|Trikuta Palace Gopal Suri S/o Sh 1 prasher gali 12 6008713925069
84|Baba Guest house Kapil Sharma S/o Sh Hukam Chand 1 prasher gali 10 9697293113
85|New Shiva Guest house Jugal kishore S/o Sh Vishwa nath 1 prasher gali 14 7009697530875
86|Gokul Guest House Rajesh Kesar S/o Sh mangat ram 1 3rd street main bazar 9 9622096808
87|Jai Chandi maa Guest house Brij Mohan S/o Sh Hari ram 1 3rd street main bazar 6 300(9682189895
88|New Serswatti lodge Surinder Kumar S/o Sh bansi lal 1 3rd street main bazar 9 450(9797641495
89|Amar Abir guest house Beldev raj S/o Sh Amar nath 1 4th street main bazar 6 3009149635101
90(Shri Ram Guest House rakesh Kumar S/o Sh Ram Saroop 1 4th street main bazar 3 150/9906193962
91(hari Krishna Bawan Hans raj S/o Sh 1 4th street main bazar 4 9149811265
92(Amba Yatri Niwas Brhamsroop S/o Sh 1 4th street main bazar 4 9906066232
93(Hotel 3 W Rajan Kumar S/o Sh Makhan lal 1 GHSS Gali 15 750(7006623710
94|Gupta yatri Niwas ravi gupta S/o Sh 1 GHSS Gali 8 6005053830
95|New Suri Guest House Surya parkesh S/o Sh Diwan Chand 1 GHSS Gali 16 800(9419164026
96|Raj Shree Guset House Rajmal Sharma S/o Sh deya ram 1 Manoranjan Galli 10 500({9906133008
97(Shri hari Bawan Guest House ramesh Chander S/o Sh hari ram 1 Manoranjan Galli 7 350(9906074918
98|Pooja Guest house Sushil Sharma S/o lalit Kumar 1 Manoranjan Galli 8 400(9419162118
99|Hotel SS Palaja Bihari Suri S/o Sh Belli Ram Suri 1 Manoranjan Galli 20 1000{9697110011
10|(Ganpat Guest house ramparkesh S/o Sh ganpat 1 Manoranjan Galli 9 450(8825034205
101|Hotel Dubey Mohan lal S/o Sh naryan Dutt 1 Manoranjan Galli 15 450(9596034730
102(Old Hotel Dubey ramesh Chander S/o Sh naryan Dutt 1 Manoranjan Galli 14 7009906134850
103 |Hotel Krishan Palace Ravinder kumar S/o Sh Krishan Kumar 1 Manoranjan Galli 12 6009419199181
104 |Devi Palace Guest House Virinder Kumar S/o Sh jagdish Chander 1 Manoranjan Galli 14 7009419165666
105(Shanti Kounj Hotel Amit S/po Sh 1 Manoranjan Galli 10 5009906359761
106 |Hotel Netraj Perdeep kumar S/o Sh Shub Dutt 1 Manoranjan Galli 10 5007006218100
107 |Hotel keshav Concern Raman Sharma S/o Sh Des raj 1 Parsher galli 19 9508803269304
108|Krishna Guest house Deepak Kumar S/o Sh Sham lal 1 GHSS Gali 8 400(9419196719
109(New Deepak yatri Niwas Deepak Kumar S/o Sh Sham lal 1 GHSS Gali 10 9419196719
110(Deya Bawan Guest House Usha Khanna W/o Sh Koushal Kumar 1 Shiv Galli 8 7889626966
111|Dugra Guest House Keswal Kumar S/o Sh Durga Dass 1 Shiv Galli 10 5007006277832
112 |Gupta Guest House Kamal kishore S/o Sh Bodh raj 1 Shiv Galli 9 9419165640
113|Darshan guest house Drshan kumar S/oSh Om parkesh 1 Shiv Galli 12 600/9906150952
114|Vikas Guest house Vikas Suri S/o Sh bansi lal 1 Shiv Galli 9 9018118918
115(Santosh Guest house Perem Suri S/o Sh ram Chand 1 Shiv Galli 12 600]/99061645742
116|Hotel Regal palace naryan Singh S/o Sh Naryan Dutt 1 Shiv Galli 12 6009906134760
117[New ragal Guest House Savtri W/o Sh Ram ratta 1 Shiv Galli 6 3001991232112
118|Ankush Guest House ashwani Kumar S/o Sh tara Chand 1 Shiv Galli 10 5009419164653
119|Dwarka Guest House Neelam Sharma W/o Sh Harish Kumar 1 Bangana Road 12 9419179925
120|Gouri palace Pawan Dubey S/o Sh Satpaul Dubey 1 Bangana Road 8 7006699068




121|Hotel Kedar Ashok kumar S/o Sh 1 Bangana Road 12 9419164334

122|Abhinandan Guest House Neelam Sharma W/o Sh Harish Kumar 1 Bangana Road 12 600(9018032109

123|Hotel Shakti palace Chma lalS/o Sh KedarNath 1 Bangana Road 4 2009018203132

124 |Hotel Rama Palace Ram Payari W/o Krishan Dutt 1 Bangana Road 17 8501991232184

125|Hotel Kanchan Rajbharti S/o Sh Krishan kumar 1 Bangana Road 17 850(9018964238

126|Hotel Kings Raj Kumar S/o Sh Krishan Dass 1 Bangana Road 20 1000|9419164193

127|Hotel Subash International Subash Chander S/o Sh Pitember dass 1 Bangana Road 30 5000(9419165872

128|Hotel Augest Surinder Kumar S/o Sh madan lal 1 Bangana Road 14 700]|9419164745

129(Hotel maharani Sushma Dubey W/o Sh Kuldeep Kumar 1 Bangana Road 12 6009419164223

130|Hotel Abhinandan Neelam Sharma W/o Sh Harish Kumar 1 Bangana Road 12 600(9018032109

131|(Rameshwer Guest House Shiv Kumar S/o Sh prem nath 1 Bangana Road 12 600/9906082058

133(Maha Mai trust Trust 1 Pearssher galli 30 3000

134(Dhan Shiv Leehri Guest House Leehri 1 Pearssher galli 15 750

135|0Ild Naryan Guest House Narayan Dass 1 Pearssher galli 10 500

136|Naryan Guest House Narayan Dass 1 Pearssher galli 15 750

137|Motti Mehal Motti Lal 1 Jammu Road 20 1000

138|Hotel Well Come ITC CD Gupta 1 Reasi Road 83 8300|7889706162
Total 110750




S.No. |Name of Commercial Estabishment Prop. Name Ward No. [Location Total Rooms [User Charges [Mob. No

1 Maha Raja Hotel Karan Singh Son Of Sh. Bharat Singh Wazir 2 Tea Garden 50 5000 7051520077
2 Hotel Redison Square Mahesh Singh S/o SH Barat Singh 2 Tea Garden 20 1000 9906027417
3 Anil Guest House Anil Singh S/o Sh Mohan Lal 2 Tea Garden 32 1600 9906128018
4 Shree Maa Palace Kuldeep Kohli S/o Chaju Ram 2 Tea Garden 11 949164231
5 Aayna Palace Guest House Jagdev Singh S/o SH Chhatu 2 Tea Garden 10 9906334306
6 Palak Lodge Guest House Neelam Mengi W/o Narinder Mengi 2 Tea Garden 8 7006064580
7 New Luxmi Palace Guest House Hotel Close 2 Tea Garden Close

8 Sumit Lodge Guest House Jagdish Chander S/o Lt Sh. Chunni Lal 2 Tea Garden 16 9906320034
9 Vikas Lodge Guest House Vikas Sharma S/o Sh. Girdhari Lal 2 Tea Garden 16 9858600775
10 Deval Guest House Ranjeet Kumar S/o SH Chhajju Ram 2 Tea Garden 11 9697455538
11 Hotel Gordon House Seem Kotwal W/o Late Sh. Rajinder Kotwal 2 Tea Garden 14 191232377
12 Hotel Ishwar Suraj Parkash 2 Tea Garden 30 1500 1991232650
13 Hotel Basera Shiv Kumar Sharma S/o Sh Amar Nath 2 Tea Garden 18 9419165334
14 Katra Continental Ajay Kotwal S/o Sh Krishan Raj 2 Tea Garden 26 9797424994
15 Hotel Jinger Vikas Gupta S/o Sh Bushan Lal Gupta 2 Tea Garden 50 2500 9622996601
16 Hotel Surya Palace Sham Lal Kesar 2 Tea Garden 45 9419165283
17 Hotel Swing High Sumit Khajuria S/o Subash Chander 2 Tea Garden 30 5000 1991233944
18 Wazir Palace Tinku Wazir 2 Tea Garden 6 9906266418
19 Atithi International Ambrish Magotra S/o Amar Nath 2 Tea Garden 26 1300 1991234888
20 Tara palace Manhore Lal S/o Naryan Dutt 2 Tea Garden 16 800 9419164658
21 Hotel Raj Palace Suman Gupta 2 Tea Garden 18 900 9622094844
22 Deepak Guest House Deepak Sharma S/o Hem raj 2 Tea Garden 4 200 7006096722
23 Indra palace Anil KumAR s/O BANSI LAL 2 Tea Garden 7 350 9622109727
24 Maa Durga Hotel Sushma W/o Raj pal Singh 2 Tea Garden 14 700 7780803917
25 Parbhat Palce Hotel Prabhat Wazir 2 Tea Garden 16 800 9419264801
26 Vaishno Guest House Dina Nath 2 Tea Garden 24 1200 9419164199
27 Shir Guest House Sudesh Kumar S/o Madan lal 2 Tea Garden 24 1200 9419165269
28 Kalika Guest House Lakhpat Raj S/o Nikka Ram 2 Tea Garden 7 350 9596929796
29 Kiran Niwas Hotel Kaka Ram S/o Shankar Ram 2 Tea Garden 8 400 9906363552
30 Hotel Shri Dhar Niwas Suresh kumar S/o Madan lal 2 Tea Garden 24 1200 9419165269
31 Hotel Dolphin Kartar Singh S/o Baldev Singh 2 Tea Garden 30 5000 9596752285
32 Hotel Bhargav Madan Mohan S/o Durga Nath 2 Tea Garden 30 5000 9797341707
33 Hotel Shiv Shankar Guest House Shiv Lal 2 Tea Garden 12 600

34 Royal Bhumesh Bhumesh Kujmar 2 Tea Garden 24 12

35 Abrol Residency Surinder Kumar S/o Sh 2 tea garden 14 700

36 Hotel Clark inn Suites Rohit dubey 2 Tea garden 39




Total 37312
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Nos. of

S.No. [Name of Commercial Estabishment Prop. Name Ward No. [Location Rooms |User Cha|Mob. No

1 Hotel Yamuna Kartar Si ngh S/o Sh baldev Singh 3 jammu Road 28 19912330532
2 Hotel Shiv Palace Sohan Singh S/o Sh omkar Singh 3 jammu Road 16 9596859200
3 Abineet Guest house Abineet Gandotra S/o Sh Ashok Kumar 3 jammu Road 4 200 9697044444
4 Krishan Guest house Amit Gandotra S/o Sh ashok Kumar 3 jammu Road 6 300 9491934748
5 Stuti Guest House Ravi Kumar S/o Sh om parkesh 3 jammu Road 8 400 7298382496
6 Dev Guest Houes Sheela Devi W/o Sh Dev raj 3 jammu Road 23 9906094408
7 baigra Guest House Vicky baigra S/o Sh amar nath 3 jammu Road 8 400 9906074187
8 Vaishnavi Hill Rohit mangi S/o Sh ashok mangi 3 jammu Road 30 1500 9469230000
9 Ashok Guest house Ashok Kumar S/o Som parkesh 3 jammu Road 12 600 9419200329
10 Vendna Guest house Vendna Gandotra W/o Sh Vijay gandotra 3 jammu Road 8 400 9419164738
11 Sheer Guest house lok Nath S/o Sh nandu Ram 3 jammu Road 8 400 9906021477
12 N.s Palace Joginder Kumar S/o Sh Des raj 3 jammu Road 12 9906094408
13 New Sharma Guest House Reeta rani W/o Sh Sanjeev kumar 3 jammu Road 12 600 9419165082
14 Satya Guest House Ramneek sharma S/o Sh Brij Raj sharma 3 jammu Road 18 9419164842
15 Shanta Guest house Gourav shrma s/o Sh Bimal Vinod Sharma 3 jammu Road 10 9419116564
16 Maa Trikuta Palace Sanajy Sharma S/o Sh abhinash Sharma 3 jammu Road 20 9419195446
17 Parveen Guest house Parveen akhter W/o Sh mohd akram 3 jammu Road 10 500 9697121233
18 Hotel Shanker Palace Sunil Kumar S/o Sh Shanker Kumar 3 jammu Road 20

19 Jai Ambay Guest house Rajinder Kumar S/o Ramdev 3 jammu Road 10 500 9419164807
20 National Guest House Mohd aslam S/o Sh Chirag Deen 3 jammu Road 30 1500 9419164241
21 Chirag international mohd Salim rahi S/o Chirag Deen 3 jammu Road 30 1500 9419164109
22 Shaan Guest house mohd Salim rahi S/o Chirag Deen 3 jammu Road 25 9419164109
23 Hotel Chinar Mustaq hussain S/o Jamall Din 3 jammu Road 22 1100 9419164684
24 Chinar guest house Mustag hussain S/o Jamall Din 3 jammu Road 20 1000 9419164684
25 Hotel Janta Darshna devi W/o sham lal 3 Panthal Road 12 600 9596822103
26 New trikuta hotel Hari krishan S/o Sh Kedar nath 3 Panthal Road 20 1000 9419175321
27 Hotel Trikuta manvi W/o sh Avtar Krishan 3 Panthal Road 12 600 9419264042
28 New jaideva Guest house Kernail Singh S/o Sh Beldev singh 3 Panthal Road 12 600 9419164202
29 Tirath guest house Ravi kumar S/o Sh tirath ram 3 Panthal Road 12 600 9419164267
30 hotel mansi palace Sharda Verma W/o R.R verma 3 Panthal Road 6 300 9797524247
31 New hotel Everygreen Ashok Singh S/o Sh mohan lal 3 Panthal Road 12 9419166032
32 Vicky Guest house Rishi Kumar S/o Sh Deena Nth 3 Panthal Road 12 8716024014
33 Hotel A.J international Anil Kumar S/o Sh Krishan Chand 3 Panthal Road 30 1500 9419903040
34 Hotel Rohit Babu Ram Dubey S/o Sh Durga Dsaa 3 Panthal Road 18 900 9469015134
35 Satpaul Guest house Satpaul S/o Sh Dewan Chand 3 Panthal Road 8 400 9018129274




36 Hotel Bandhu palace Shub Kumar S/o Sh Thakur dass 3 Panthal Road 30 1991232199
37 Hotel galaxy Rattan Sharma S/o Sh Prem Sharma 3 Panthal Road 12 600 9419161606
38 Hotel malti palace Ramesh Chander S/o Sh nek ram 3 Panthal Road 35 1991233500
39 R.N Dubey guest house Vidhya Devi W/o Sh Rameshwer nath 3 Panthal Road 10 9419164005
40 Goldi guest house Sanjay Sahrma S/o Sh Roashan lal 3 Panthal Road 12 7006960798
41 vaishnavi Guest house Vidya Sagar S/o Sh Krishan Chand 3 Krishna Galli 8 9419164679
42 Prem Guest house boby W/o Sh rajinder Kumar 3 Krishna Galli 10 9906903778
43 Akriti Guest house Pawan Kumar S/o Sh Diwan Chand 3 Krishna Galli 20 9419187039
44 Hotel Tripal Crown Ashwani kumar S/o Sh tara Chand 3 Krishna Galli 8 400 9622029445
45 Dubey Guest House rajeev Dubey S/o Sh Shiv Lal Dubey 3 Krishna Galli 11 9419938238
46 Satguru Guest house Neelam W/o Sh Om Parkesh 3 DurgaBawan Gali |6 7006448012
47 Shanti Guest House Jagdish Verma S/o Thakur dass 3 DurgaBawan Gali |22 9797524247
48 Paras guest house Neelam devi W/o sh Des ra 3 DurgaBawan Gali |10 7889405656
49 mid Town residency Kishori lal S/o Sh Hem lal 3 DurgaBawan Gali |12 600 9419164297
50 Hotel Suhani palce Kishan kumar S/o Sh Dewan Chand 3 Arli Road 7 9419165130
51 Devi Palace Surinder Kumar S/o Sh Krishan Chand 3 Arli Road 10 9149837729
52 Hotel Vishal Vishal Sharma S/o Sh Girdhari La 3 Arli Road 33 1991232068
53 Pankaj Guest house ashok Kumar S/o Sh Paras ram 3 Arli Road 12 9906148828
54 Hotel New Raj Palace Krishan Paul S/o Sh Durga dass 3 Arli Road 12 9419950424
55 Gillu Yatri Niwas Gillu Ram S/o Sh Dittu ra 3 Arli Road 10

56 Trikuta Grees Sha S/o Sh Hem raj 3 Arli Road 4 200 9797611194
57 Kandotra Palace Manjur Hussain S/o Sh jambal Din 3 Arli Road 10 500 9906196928
58 Dubey Guest House Joginder Kumar S/o Sh khem Chand 3 Nangal Road 15 750 70016868201
59 Jamwal Yatri Niwas Mukand ram S/o Baghat Ram 3 Nangal Road 16 9419164165
60 Hotel Royal Stage Gopal Krishan S/o Sh 3 Nangal Road 10 500 9419164091
61 Thakur Guest house Chain singh S/o Sh Krishan Dass 3 Nangal Road 20 1000

62 Sharma Guest House Sita Ram S/o Sh Chatru ram 3 Nangal Road 20 9906043107
63 Hotel sain Batika Tilak raj S/o Sh 3 Nangal Road 14 700 9419174052
64 Taranant Guest House Pushpa Devi W/o Sh Rattan lal 3 Nangal Road 15 750 7006619705
65 Hotel Rakhi palace Mohd fiez S/o Sh mohd Shazi 3 Nangal Road 18 900 7051204651
66 RV Palace Makhan Lal 3 Nangal Road 15 1000 9906221662
67 Aditya Palace Sham Singh S/o Sh Mangal Singh 3 Nangal Road 10 500 7889586472
68 jai Shree Krishna Niwas sanjeev singh S/o Sh Chain singh 3 Nangal Road 11 9906244921
69 Today Guest house Kartar Chand S/o Sh Tej Ram 3 Nangal Road 20 1000 9018701300
70 Kalli Resort Vicky S/o Sh 3 Nangal Road 15 9906043341
71 Hotel A.P broadway Nrinder Singh S/o Sh Amar nath 3 Nangal Road 20 1000 9419233327
72 Hotel adarsh Palace Ashok Kumar S/o Sh Vidya sagar 3 Nangal Road 16 800 9419164679




73 Hotel Sitara International Ab Rashid S/o Sh Sai Rahi 3 Tea Garden 12 600 9906226155
74 Hotel Ambica Susheel Dubey S/o Madan lal Dubey 3 Tea Garden 20 4000 9419763333
75 Cigneet Lite Asia Shri Pati Manju Sharma W/o Sh Girdhari lal 3 Jammu Road 30 5000 1991233264
76 The Paradise Neelam Kumari 3 Tea Garden 10

77 Laxhmi Guest House Krishan singh S/o Sh Beldev Singh 3 Jammu Road 13 9906075590
78 Singh Guest House Sohan Singh S/o Sh Omkar Singh 3 Jammu Road 23

79 Hotel Maha Dev hill Rattan Singh S/o Sh Omkar Singh 3 Jammu Road 20 9419869172
80 Rama Trident 3 Railway Road 40 3000

81 Hotel Jagdamba 3 Railway Road 55 4500

82 Paris Residency 3 Jammu Road 12

45700




S.No. Name of Commercial Estabishment Prop. Name Ward No. [Location Nos. fo Rooms User Charge|Mob. No
1[Hotel KK International Kriti Kumar S/o Kewal Krishan 4 Hospital Road 15 1991233874
2[Raj Shree Hotel Nag pat 4 Hospital Road 16 8009713077777
3[ShreeDham Guest House Vijay Rma S/o Shiv Ram 4 Hospital Road 10 5001991233202
4|Hotel Dev Hills Geeta Devi W/o Hukkam Chand 4 Hospital Road 10 500(9858645070
5[Hotel Jai Maa Inn Ajay Kumar S/o Hem Chand 4 Hospital Road 30 1500{1991234005
6|Hotel City Center Chaman Khajuria 4 Panthal Road 18 9001991232327
7|Pandit Jee Guest House Raj Kumar S/o Dwarka Nath 4 Panthal Road 8 4007051024644
8[Hotel Sanjay palace Sanjay Kumar S/o Late Sh, Bansi Lal 4 Panthal Road 12 600/9086296991
9| Hotel Amir Sudesh Kumar S/o Sh. Amir Chand 4 Panthal Road 20 9797313716

10|Hotel the Royal Krishana Joginder Kumar S/o Bal Krishan 4 Panthal Road 45 2250(1991234566
11|Hotel Kamla Palace Saniter Kumar S/o bansi Lal 4 Panthal Road 12 600(1991232274
12(Tara Delux Mangi Shah 4 Panthal Road 10 500(1991232261
13|Hotel MadhuBan Pushpa Devi W/o Shamboo Nath 4 Panthal Road 12 600{9469007400
14(Hotel Mayur Mahesh Chander 4 Panthal Road 34 1700|9419164038
15(Hotel Jai Dev Residency Sudershan Singh S/o Karnail Singh 4 Panthal Road 30 1500|9419165682
16(Hotel New Prem Ajay Khajuria S/o Prem Nana 4 Panthal Road 12 600(9419164358
17| The Golden Castle Guest House Rajesh Khajuria S/o Madan Lal 4 Panthal Road 10 500(9419162686
18[Hotel Shivalik Swandan Agarwal S/o Krishan Agarwal 4 Panthal Road 20 9419169205
19|Hotel Swastik Chanchal Sharma S/O Shyam Sharma 4 Panthal Road 20 1000

20|Rama Guest House Shubanm Kumar S/o Thakur Dass 4 Panthal Road 4 200|1991211217
21|Trikuta Guest House Partap Sharma S/o Kedar Nath 4 Panthal Road 20 9419165033
22|Sherawali Guest House Davinde Pujari S/o hem raj 4 Panthal Road 12 7006218167
23|Hotel Grand Shivaay Brij mohan S/o Subash Chander 4 Main Bazar 15 750|9419164424
24|Bhagwati Hotel Chuni Lal S/o Mangat Ram 4 Main Bazar 6 3009419164049
25|Singam Guest House Brij Mohan S/o Sh Subahs Chander 4 Main Bazar 8 400(1991234675
26|Hotel GH Kaushalya Vinod Kumar S/o Hem Raj 4 Main Bazar 16 8007889549621
27|Sagar palace Hotel Heera Lal s/o Rudhar Datta 4 Main Bazar 15 7501991232466
28| Hotel Prem Jagdish Kumar S/o Dhani Ram 4 Main Bazar 10 7298989829
29|Hotel Madan Palace Ajay Kumar S/o Om parkash 4 Main Bazar 6 3009797370700
30|New Prem Guest House Sumit Kumar S/o Madan lal 4 Main Bazar 10 9018228838
31|Hotel Shanti Bhawani RoshanLal S/o Bansi Lal 4 Main Bazar 12 600/9906359791
32|Manoj Guest House Manoj Kumar S/o Om Parkahs 4 Main Bazar 12 7006964558
33|Hotel BDD International Rajni Sharma W/o Jagjeevan 4 Main Bazar 18 9009796257257
34|Bansi Da Dera Guest House Jagjeevan Ram S/o Bansi 4 Main Bazar 18 900(9796257257
35|Hotel New Vivek Prem Kumar S/o Data Ram 4 Main Bazar 14 700/9906131444
36(Sagar Guest House Nirmala Badyal W/o Nityanand Badyal 4 Bheemani 8 400(9797525657
37|Hotel Subash Jugal Kishore S/o Pitamber Dass 4 Bheemani 10 5009682600060
38|Hotel Lalit Lalita Devi W/o Radhey Krishan 4 Bheemani 8 400(9419164729




39(New Durga Guest House Sudershana Sharma W/o 4 Bheemani 12 7006966494
40|Sant Palce Guest House Badri Nath S/o Sant Ram 4 Bheemani 15 750(1991233084
41|Dubey yatri Niwas Guest House Rishi Kumar Dubey S/o Chuni Lal 4 Bheemani 8 400(9419172174
42|Sarwati Guet House Sat paul S/o Anant Ram 4 Bheemani 9 9906248468
43|Janta Guest House Som Nath S/o Uttam Chand 4 Bheemani 14 700(9419197230
44|Janta Palace Hotel Rakesh Kumar S/o Som Nath 4 Bheemani 10 500({9419197238
45|Hotel Shankuntla Manoj Kumar S/o Om Parkahs 4 Bheemani 15 7006964558
46|Vidya Palace Guest House Usha Verma W/o Ashok Kumar 4 Bheemani 8 4009419164598
47|Sham Hotel Sham Lal baru S/o Nitynand 4 Bheemani 10 500(8713077777
48|Hotel Madhu Palce Karan Sharma S/o Saroop Lal 4 Bheemani 15 750(9906229009
49|Hotel Nikhil Palace Sunita Devi Wo Mohan Lal 4 Bheemani 12 1991235007
50|Vidya Residency Guest House Madan Dogra S/o Shankar Dass 4 Bheemani 10 9906086755
51|Manoranjan Guest House Viney Kumar 4 Bheemani 9 450

52|kumar Guest house Paras Ram 4 Main Bazar 14 700

53]|Anurag Hotel Sham Pujari 4 Counter no.2 20 1000

54|Yatri Niwas JKTDC 4 Counter no.2 20

55|Shivam Guest House Shivam Kumar 4 Counter no.2 12

56|Sansar Guest House Sansar Chand 4 Peemania Gali 10 500

57|Hotel Virat Arun Kumar 4 Counter no.2 10 1000

30000




S.No. Name of Commercial Estabishment Prop. Name Ward No. |Location Nos. of Rooms |User Charge{Mob. No
1{Saksham Guest House Retu Verma W/o Surinder Kumar 5 Main Bazar 12 9149589183
2|Gupta Guest House Ravinder Kumar S/o Krishan Kumar 5 Main Bazar 10 9419164361
3|Jai Maa Guest House Pankush Mahajan 5 Main Bazar 8 400
41Aman Guest House Pawan Kumar S/o Roop Lal 5 Main Bazar 9 9419164459
5[Hotel JP International Vijay Kumar Padha S/o Krishan kumar P35 Main Bazar 15 9906064662
6|Kumar Hotel Bishan Das S/o Bali Ram 5 Main Bazar 6 3009858164572
7|Royal Guest House Vijay Kumar S/o Krishan Kumar 5 Main Bazar 12 9906064661
8|Four Season Guest House Bindu Mahajan w/o Ashesh Mahajan |5 Main Bazar 14 7001991234286
9|Asirwad Guest House Umesh Sharma W/o Girdhari Lal 5 Main Bazar 9 7006650198

10{Vhuvi Guest House Kanchan Sharma W/o Gopal Krishan 5 Main Bazar 8 400(9149491835
11|Shree Durga Palace Amit Sharma S/o Vijay Sharma 5 Main Bazar 10 5007006112498
12|Shre Deya Palace Guest House Ashotosh Sharma S/o Mohinder Kumar |5 Main Bazar 6 3009697604602
13|Gadotra guest Hosue Vijay S/o Dewan Chand 5 Upper Bazar 8 400(9419165502
14|Jagan Guest House rakesh Kumar S/o Romesh lal sharma 5 Main Bazar 16 800/9906130757
15]Ishan International Hotel Ajay Sadhotra S/o Hans Raj 5 Upper Bazar 8 4009596803043
16|Janti Palace Hotel Chander Prabha W/o Jeevan parshad (5 Upper Bazar 6 3009697258667
17|Jagan Hotel Bharat Bushan S/o Jagan Nath 5 Upper Bazar 24
18|Dharam Guest House Janka Gupta S/o Dharma Chand 5 upper Bazar 10 500/9697416062
19|Chintpurni Hotel Kamal Kishore S/o Rattan Lal 5 upper Bazar 20 1000(94919180961
20|Hotel Montir View Laodge Ramesh Chander S/o Anirudh 5 upper Bazar 7 3509419703722
21|Bhawani Lodge Hotel Santosh Sharma W/oVrindr Sharma 5 upper Bazar 6 3009906235134
22| Shree Ganga Guest House Ajeet Lal S/o ganga Dutt 5 MainBazr 10 9419901835
23|Sheetal Lodge Chaman Lal S/o Thakur Dass 5 MainBazr 9 8412840760
24|Pooja Palace Guest House parmjeet Singh S/o Suraj Ram 5 MainBazr 7 3509596337599
25|Devi Lodge Guest House Ritesh Kumar S/o Late Tilak Raj 5 MainBazr 5 2507051105230
26|Parshotam Guest House Parshotam Kumar S/o manparkash 5 MainBazr 6 3007006018808
27(Katra Inn Guest House Bashir Ahmed S/o Shkar Din 5 MainBazr 10 500(788956004
28|Hotel Amba Residency Ram Sehgal S/o 5 MainBazr 12 600/9419164062
29|Verma Guest House Madan Lal S/o Beli Ram 5 upper Bazar 10 7006271181
30|Dev Bhoomi Guest House Sunita Sharma W/o Neeraj Sharma 5 upper Bazar 25 1250
31|Jai Shree Guest House 5 Upper Bazar 6
32|keshav Ashram Dharmshalla 5 Upper Bazar 11
33|Shree Ganga Guest House 5 Upper Bazar 6
34|B.N.K Guest House 5 Upper Bazar 8
35|Atithi Guest House Upper Bazar 4 200

Naryani Bawan Dharmshalla 5 Yogaashram 18




Total 10100



Nos. of

S.No. [Name of Commercial Estabishment Prop. Name Ward No. [Location Rooms User Charges|Mob. No
1[(Bhardwaj Guest house Rattan lal S/o Sh hari lal 6|Main Bazar 12 9018195234
2|Hotel nevika Arjun Rajput S/o Sh Darshan Singh 6|Main Bazar 8 7780871601
3|Anurag Guest house Naresh kumar S/o Sh rattan Chand 6|Main Bazar 10 9697159943
4]Mangal Murti Guest House Madan Lal S/o Sh Suraj Ram 6|Main Bazar 10 9796289454
5|Ram Krishan Guest House Narinder Kumar S/o Sh Ram Krishan 6|Main Bazar 8 9086636002
6|Gupta Lodge Ajay Kumar S/o Sh Dcharma Chand 6|Main Bazar 9 8717073837
7|New Sain Guest house Tilak raj S/o Sh Yash Paul 6|Upper bazar 16 800(9419174051
8|Sastri guest house Vrinder Kumar S/o Sh jagdish Chander 6{Bangana road 3 150/ 9906069186
9|Hotel Shri Sain Besra Tilak Raj S/o Sh Yashpaul 6(Bangana road 15 750(9419174051

10|Kashivishwa nath Hotel Puran Chand S/o Sh Vishwa Nant 6(Bangana road 18 900( 9469166500
11|Thakur Guest House Rattan Singh S/o Sh Sansar Singh 6{Bangana road 8 400{ 9419350291
12|josh Guest House Yosh kumar S/o Sh Bashir 6{Bangana road 5 250

13|Happy Guest House Happy S/o Sh bashir 6{Bangana road 5 250( 7006823341
14]Ashish Guest house Danish S/o Sh Shanker 6{Bangana road 5 250( 6006080283
15|Krishna Guest House Krishan Chand S/o Sandhu ram 6{Bangana road 5 9419109031
16|Gurdyal Guest House Joginder Kumar S/o Sh Gurdyal 6{Bangana road 4 200(9419223174
17|Diwan Guest House Pardep Singh s/O Sh omkar Singh 6{Bangana road 8 400( 9906211680
18|Onam Guest house Omparkesh S/o Sh babu Ram 6{Bangana road 4 200( 7006593568
19]|Ankush Guest House Krishan lal S/o Sh babu Ram 6{Bangana road 4 200( 7889327279
20{Mohan Guest House mohan Singh S/o Sh Vishwa nath 6{Bangana road 12 600(9149760363
21|Shivam Guest House Diwan Chand S/o Thakur Dass 6{Bangana road 6 300(9622013841
22|Hotel New Shanker Sham lal S/o Sh Shanker Dass 6{Bangana road 15 750( 9419164557
23([Vaishnavi Residency Ashok kumar S/o Sh Dharam paul 6|Upper bazar 8 9796832272
24(Vijay Guest house Vijay Kumar S/o Sh Diwan Chand 6|Upper bazar 5 9419165130
25(Heera Guest house Sham lal S/o Sh Asha nand 6|Upper bazar 10 500(9906120241
26(New om guest house Sahil Sadhotra S/o Sh ashok Kumar 6{Bangana road 8 400( 7889953944
27|Hotel umma Palace Uma sharma S/I Sh madan Sadhotra 6{Bangana road 14 700( 9419164966
28|Hotel Serweshwer Davinder Kumar S/o Sh sherweshwer Sharma 6(Bangana road 14 700(8713088188
29[maa hotel Vijay Kumar S/o Sh Chunni lal 6(Bangana road 25 1250/9419164184
30[Hotel New Shri Shakti Palace Rajiv Kumar S/o Sh Krishan Kumar 6|Main Bazar 12 9419161833
31(Ajay Yatri niwas Ajay Abrol S/o Sh Shadi lal 6(Bangana road 9 9419344949
32|Abrol Guest House Cheman lal S/o Sh Mann 6(Bangana road 10 9469166448
33|Rohit Guest House Madan lal S/o Sh atma Ram 6|Palivee Gali 7

34(Jai Durga Guest House Kuldeep kumar S/o Sh Tej ram 6|Palivee Gali 6 9055026411
35|Brindhvan Guest House Purshotam kumar S/o Sh Meela ram 6|Palivee Gali 5 7006790997
36|Hotel Vinyak Monhore Lal S/o Sh Serweshwer Lal 6|Bangana road 15 750( 990604815




10700



Noa. Of

S.No. Name of Commercial Estabishment Prop. Name Ward No. [Location Rooms User Charges |Mob. No
1{Ambica Guest house Sushil Kumar S/o Sh madan lal 7|Chintamani 8 8803401787
2(Amba Niwas Narinder S/o Sh Baldev Singh 7|Upper bazar 11 7006198925
3|Radha niwas Rajinder parshad S/o Ram Krishan 7|Upper bazar 13 7889903729
4|Krishan Guest House ravinder Kumar S/o Sh nanak Chand 7|Upper bazar 10 9419165322
5(Sansar guest House Davinder Sharma S/o Sh Krishan 7|Upper bazar 11 7298205248
6|Hotel Holy Shrine Lamlesh Gupta W/o Sh Maohan Lal 7|Dakbanglow Road 45 2250( 9419164605
7|Shrine Guest House mohan Singh S/o sh nand lal 7|Dakbanglow Road 7 9419164776
8[maa vaishno Guest house Satya Devi W/o Sh Sunder dass 7|Dakbanglow Road 10 8716851898
9(Goutam Guest House Goutam piyush S/o Sh 7|Dakbanglow Road 3 100

10|Maa kailesh Yatri Niwas Ramesh kumar S/o Sh Tej ram 7|Dakbanglow Road 5 8082373275
11|{Anmol Yatri Niwas Dinesh Kesar S/o Sh bal krishan 7|Dakbanglow Road 6 9797619781
12|Hotel Bavini Ramesh Singh S/o Sh kulwant Singh 7|Dakbanglow Road 10 500| 9797305247
13|Jai Maa Guest house Vijay Kumar S/o Sh Ram Ditta 7|Dakbanglow Road 10 9149432618
14|seraswati hotel Shoquit wani S/o Sh 7|Dakbanglow Road 42 9419212469
15(Rakesh Guest house Rakesh Kumar S/o Sh Krishan lal 7|Dakbanglow Road 4 9596894740
16|Kesar Guest house boby kumar S/o Sh Subash Chander 7|Dakbanglow Road 2 9906109106
17|Hotel Swagat Ramesh Chander S/o Sh Ganpatt 7|Dakbanglow Road 7 350| 9419164972
18]hotel Krishna Residency ravi Cycle S/o Sh Nanak Chand 7|Chintamani 10 500| 7006032519
19|permeshweri Mandir trust lal parkesh S/o Sh Vastav 7|Chintamani 17 9419164426
20|Hotel Parkesh Rajesh Kumar S/o Sh Om Parkesh 7|Chintamani 28 9419164098
21|Malabar guest house umma Sharma W/o Sh madan lal 7|Chintamani 8 400( 7006624866
22|New Parkesh Guest house Rajesh Kumar S/o Sh Om Parkesh 7|Chintamani 6 9419164098
23|Hotel Sanjeev Palace savitri Devi W/o Sh Doulat ram 7|Chintamani 28 1400( 9906364023
24|New Chintpurni Guest house Tirlok Raj S/o Sh ram Lal 7|Chintamani 4 9419299354
25|Hotel Shakti residency Raman Shamra S/o Sh madan Lal 7|Chintamani 25 1250( 9419164514
26|shara Guest House Sadanshu S/o Barat Bushan 7|Chintamani 4 9622077727
27|Katra Residency Kanchan Balla W/o Sh Sashi Bushan 7|Chintamani 25 1250( 9906132194
28|Hotel Sham palace Santosh kumari W/o Sh Sham lal 7|Chintamani 28 1000( 9419165075
29(New krishna Palace ravinder Kumar S/o Sh nanak Chand 7|Chintamani 10 500( 9419165322
30|pawan Guest house Balwan Singh S/o Sh Hari Ram 7|Chintamani 10 500| 9797523004
31|Vaishnavi Paradise Perbat singh S/o Sh nand lal 7|Chintamani 11

32|Baba Danser Guest house janak Singh S/o Sh nand lal 7|Chintamani 12 9419193873
33|Hotel Ranveer palace mohan Singh S/o sh nand lal 7|Chintamani 13 9419166382
34|Hotel Delhi Palace Amit Kumar S/o Sh Mulkh Rah 7|Chintamani 16 9906200992
35|multan Sewa Saddan Ishwer Dutt S/o Sh bollu ram 7|Chintamani 14 1991232306
36|Arora Guest house Rameshwer arora S/o Sh Bansi lal 7|Chintamani 4 6005080929
37|koushlya Niwas Ram Chand S/o Sh 7|Chintamani 10




38|hotel Aradhna Rakesh Balli S/o Sh Girdhari lal 7|Chintamani 10 7006438674
39|hotel hari Resort Mohan Singh S/o Sh hari Chand 7|Chintamani 20 9858121111
40|Gauri Residency Balwan Singh S/o Sh Hari Ram 7|Power House 10

41|Maha mai Mitter Mandal Dharmashalla N/A 7|Upper bazar 11

45(sharma Guest house N/A 7|Dakbanglow Road

46 [Hotel katra Heritage N/A 7|Upper bazar

47|Amit Guest house N/A 7|Upper bazar

50(A.One Guest House Banni S/o Sh Ramzan 7|Upper bazar 8

51(Yashpaul Guest House Yashpaul S/o Sh Kesru 7|Dakbanglow Road 3

52|Manhas Guest house Vicky manhas S/o Sh 7|Dakbanglow Road 3 9858540000

Total

10000




S.No. Name of Commercial Estabishment Prop. Name Ward No. |Location Nos. of Rooms [User Charges |Mob. No
1|Satuti Guest House Surinder Kumar S/o Sh Ram 8 Chinta Mani 8 019906066436
2| Atharv Lodge Guest House Vinod Kumar S/o Shiv 8 Chinta Mani 17 019419161652
3|Raj Guest House Raj Kumari W/o Raj Kumar 8 Chinta Mani 10 019906066149
4|Amit Guest House Surinder Kumar S/o Amar Nath 8 Chinta Mani 6 019596676576
5(Surya Guest House Taro Rani W/o Sural Parkash 8 Chinta Mani 22 0/9419164283
6|Apka Sadhan Dharmashala Swami Chetan Jyoti Maharaj 8 Hansali 4 019906071665
7|Hotel Arya Chamil Singh S/o Mnhsi Ram 8 Hansali 7 0]9906227899
8|Jai Bhawani Guest House Sonu Sharma S/o Late SH Hem raj 8 Hansali 6 019906087197
9(Surya Guest House Sanjeev Kumar S/o Sanjay parkash 8 Hansali 6 0/8825047819

10|Good Palace Guest House Surinder Sharma S/o Amar Nath 8 Hansali 10 017051709299
11|Ashok Guest house Ashok Kumar s/o Sh It sh Dhin ram 8 ChintaMani 5 0
12|hotel vaishnavi chander mohan s/o bodh raj 8 Hansali 8 09419118392
13|Ashok Guest house Ashok kumar s/o shiv ram 8 Hansali 5 0/9682165389
14|S S lodge Atul s/o 8 Hansali 6 0(9797454719
15[Mansu guest house Sanjeev sharma s/o 8 Hansali 13 09858105758
16]kuldeep guest house kuldeep raj s/o krishan chand 8 Hansali 10 0]9858284666
17|shakti guest house malan sharma s/oshant sharma 8 Hansali 10 0/7051136851
Total 0




S.No. Name of Commercial Estabishment Prop. Name Ward No. |Location Nos. of RoomdUser Charges Mob. No
1|{Thakur Guest house Subash Chnader S/o Sh thakur Dass 9|Peerbaba Gali 8 9858164124
2 |kartar Residency inderpaul Singh S/o Sh 9(Panthal Road 20 1000(N/A
3[The Royal Resort parshotam Verma S/o Sh 9(Panthal Road 10 500|N/A
4]Vishkarma Guest House Raj Kumar Verma S/o Sh 9|Panthal Road 8 400|N/A
1900

Total




Nos. of User Charges
S.No. Name of Commercial Estabishment Prop. Name Ward No. |Location Rooms Mob. No
1[Hotel hills palace vijay kumar s/o mulk raj 10|counter no 2 8 400{ 9906320581
2|Hotel hill top rajesh sharma s/o mulk raj 10|counter no 2 10 500/9419161621
3[Shree guest house sham lal s/o vidya dhar 10|counter no 2 25 9419165196
4|Hotel sai mahal herbans lal s/o shiv ram 10|counter no 2 25 1250( 7006309757
5(Inder dass guest house sunil kumar s/o kaka ram 10|counter no 2 8 400{ 9906320580
6[suman Guest House Prdeep kumar S/o Sh sanjay kumar 10|counter no 2 12 6009906084122
7|Shivam Guest House Shivam Sharma S/o Sh jugal Kishore 10|counter no 2 5 250(9622247555
8[Keshav guest house jugal Kumar S/o Sh Nathu Ram 10|counter no 2 14 700| 7889965718
9|0m Guest House sahil Sandotra S/o Sh Ashok kumar 10|counter no 2 8 4001 7889677900
10|Vikram palace Vikram Singh S/o Sh raguveer Singh 10|counter no 2 6 3009149783101
11]hotel Shant Bawan Hans raj S/o Sh Dharm Chand 10|counter no 2 8 9419977599
12|hotel deya Paradise Nirmal Gupta W/o Deya Chand 10|counter no 2 14 7009622970123
13|Ashiana Hotel om Parkesh S/o Sh Dutta 10|counter no 2 17 850(9419164627
14|hotel Gupta palace ravinder Kumar S/o Sh Krishan Chand 10|counter no 2 30 1500( 1991233978
15|Hotel malabar inn Vijay Magotra S/o Sh Chajju Ram 10|Panthal Road 16 800( 9419165271
16|hotel varun Beli Ram S/o Sh Girdhari lal 10(Panthal Road 40 2000|9419164304
17|Hotel Meridian Sugan Dogra S/o Kartar Chand 10|Panthal Road 40 2000( 8591485994
18|Hotel Heera Heritage Davinder Kumar S/o Sh Ram Dhan 10|old Hospital Road 24 1200( 7051928626
19]|ranjeet Yatri Niwas Ranjeet Singh S/o Sh Santosh Singh 10|Panthal Road 5 250/9419165538
20|Maa vaishno Palace bushan S/o Sh ludher mani 10|Panthal Road 8 400|9419165287
21|Hotel kohli Inn Kholi 10|Panthal Road 16 8009419165607
22|Hotel Virat Arun Kumar S/o Sh 10|counter no 2 5 1000|9419164143
23|Singh Palace 10|Panthal Road 16 800|N/A

17100




Nos. of User Charges
S.No. Name of Commercial Estabishment Prop. Name Ward No. |Location Rooms Mob. No
1[Hotel Vipul Palalce Romesh Chandr S/o Naryan Dutt 11 Panthal Road 24 2550(/9419165579
2|Jagdish Residency Varinder Kumar S/o Jagdish Chander 11 Panthal Road 21 1050|9419165666
3|Hotel New Ashok Ashok Kumar S/o Vidya Dhar 11 Panthal Road 51 2550(9419165506
4|Maa Ji Vaishno Palace N/A 11 Panthal Road 6 N/A
5[Hari Om Guest House N/A 11 Matyal Nr Petrol pump 6 N/A
Total 6150




User Charges

S.No. Name of Commercial Estabishment Prop. Name Ward No. Location Nos. of Rooms Mob. No

1|India Pride Hotel Inderjeet Khajuria S/o Munshi Ram 12 Arli Road 30 1500 9419189541
2[Rajpanti Guest House Mohan Lal S/o Raj Mal 12 Arli Road 8 400 9906133008
3| Madan Guest House Major Singh S/o Chohan Singh 12 Arli Road 7 350 9906003434
4|Prem Sewak Sabha Shree Darshan Arora S/o Dina that 12 Arli Road 8 400 9256645295
5[Krishana Delux Hotel Krishan Devi W/o Krishan Chand 12 panthal Road 19 950 9906002573
6|shrine View Hotel Kushal Kumar S/o Shankar Dass 12 panthal Road 19 950 9419164441
7|Satya Shree Hotel Sat pal Sharma S/o Late Shi Shiv 12 panthal Road 40 2000 9419796564
8|Hotel Nek palace Parveen Devi W/o Nek Ram 12 panthal Road 51 2550 9906097147
9|Akhil Palace Guest House Sunita Devi W/o Mohan Lal 12 panthal Road 10 500 7006612714

10[Prem palace Guest House Bodh raj S/o Indru 12 panthal Road 7 350 8082317226

11|Hotel Aalyiah Residency Raghuver singh S/o Ashok Singh 12 panthal Road 10 9086335876

12 [Hotel Shree palace Naresh Kumar S/o dina Nath 12 Railway Road 30 1500 8713088888

13|Hotel Shree Ram Ram Rattan Sharma S/o late Sh Girdhari lal|12 Railway Road 40 7006218131

14|Lord Paradise Guest House Sushant Sharma S/o Muni Lal 12 Panthal Road 15 750 7006197820

15|Vasihno Devi Height N/A 12 Arli Road 22 1100|N/A

16|Maa Gaytri Hotel N/A 12 Railway Road 40 2000({N/A

17 |Hotel kanta International N/A 12 Railway Road 40 N/A

18|Hotel Royal resort N/A 12 Railway Road 7 N/A

19(Dharamveer Dharmshalla N/A 12 Arli Road 24 N/A

20(|Viney Residency Guest House N/A 12 panthal Road 18 N/A

21|Ayush Guest House N/A 12 panthal Road 8 N/A

22|karan Niwas N/A 12 panthal Road 7 N/A

23|Shivam yarti Niwas N/A 12 panthal Road 7 N/A

Total N/A 15300




S.No. Name of Commercial Estabishment Prop. Name Ward No. |Location Nos. of User Mob. No
Rooms Charges
1|Annapurna DharamShalla Jamuna Dass S/o Radhika 13 Petrol Pump Gali 30 1500( 9419164462
2|Shiv Shakti Residency Guest House Pardeep Kumar S/o Shiv Kumar 13 panthal road 13 9906256050
3|Maha Luxmi Guest House Bal Mukund S/o Shree ganpati 13 panthal road 9419164718
4[saatvik Home Stay 13 panthal road 8 N/A
Panthal Raod Nr
Annpurna
5[Lachman paying Guest house 13 DharmShalla 6 N/A
6(Sain Niwas guest House 13 Panthal Road 9 N/A
Total 1500




y‘“",\""
g t} Office of the Chief Executive Officer
1‘*...,... Shri Mata Vaishno Devi Shrine Board, Katra

Principal Secretary to the Government,
Housing & Urban Development Department,
J&K Govt. Civil Secretariat.

Subject:  Order dated 23.03.2022 passed by the Hon'ble National Green
Tribunal, Principal Bench, New Delhi, in O.A. No. 338/2021 titled

Himanshu Sharma V/s UT of J&K and others.
Sir,

In pursuance to your office letter No. HUD-LITONGT/2/2022-162456 dated 08.07.2022
regarding subject cited above, kindly find enclosed herewith the action taken report with
regard to the directions passed by the Hon'ble Nation Green Tribunal, Principal Bench, New
Delhi.

Yours faithfully,

N
(Navneet Singh), IFS

Addl. Chief Executive Officer

No.: CO/NGT-12/524y -4 ¢
Dated: 12 /07/2022

Copy to the:
1) Chief Executive Officer, SMVDSB, Katra for kind information.

2) Dy. Secretary to the Government, Housing & Urban Development Department, J&K
Govt. Civil Secretariat.
3) Concerned file/Master file.



Action Plan on River Banganga, Katra.

S. | Thematic Area / Activity / Sun- Budget | Nature of | Timeline Responsible | Progress made till date
No. | activity Allocatio | Activity Department /
n (if | Continuous Agency
needed) |term / Short
| Source | Term /
of Medium
Budget | Term / Long
Term ]

1. | Cleaning up of solid waste Short term 15.04.2022 | Shri Mata The Board has entered into an agreement with M/s
dumped on the mixed waste Vaishno Devi | NEPRA on 10.09.2021 to collect, transport and
dumping sites on the banks of Shrine Board | ¢,gtainably dispose off the Plastic waste/ dry non-
”;’:re rBanga_rtI.ga and ft° ensure (SMVDSEB) recyclable plastic waste (MLP/RDF)/ recyclable plastic
zeg?egationSI o cenct)res wast; waste from Shri Mata Vaishno Devi Shrine Boqrd,
reasonable distance from bank of Katra. Accordingly, truckloads of dry garbage are being
river. taken away regularly for the end disposal. Since Feb,

2022 approx. 357.70 metric tonnes of garbage has been
shifted out in association with NEPRA and disposed off
as per norms. Besides, the SMVDSB is partnering with
the Indian Pollution Control Association Jammu for
scientific disposal of garbage out of the dumping sites
and the firm has shifted 76.56 metric tonnes of garbage
on trial basis. The remaining waste at the site shall be
cleaned by 31* July 2022.

2. | Arrangements made in order to Short term Shri Mata In order to channelize the rain water run off coming from
connect the proposed STP with Vaishno Devi | road, side drains have been constructed to ensure no
urinal waste water and other Shrine Board run off water enters Chetak Bhawan.
waste water discharge points of (SMVDSB) /
ggrr:}): O?féz:sgal:gc:ted dlong the G UEED Manpower deployment has been enhanced to ensure

waste generated inside Chetak Bhawan is cleaned
immediately.

In order to channelize the liquid waste generated from
Chetak Bhawan, SMVDSB has proposed to set up 05
KLD STP Plant. The survey has been conducted in
coordination with M/s SIMA Labs Pvt. Ltd.




The Shrine Board has installed STPs at different
locations enroute track for the disposal of sludge waste
emitting from the toilet blocks and these STPs are being
continuously monitored by AMC firms for compliance
with regards to parameters given by CPCB.

Adequacy of installed packages
of STPs with their performance in
terms of quantity and quality of
sewage being carried through
box drains before  being
discharged into  Banganga,
quantity and characteristics of
sewage discharged into the river
at three points and the water
quality of the river with reference
to fecal Coliform, as the river is
used for bathing purpose.

Shri Mata
Vaishno Devi
Shrine Board
(SMVDSB) /
CE, UEED

The matter related to installation of packaged STPs
relates to UEED Deptt. The SMVDSB has handed over
possession of the land to UEED, Govt. of J&K UT
through MoU dated 22.04.2022.

To augment organic / wet waste
processing facilities of adequate
capacity are in place.

Shri Mata
Vaishno Devi
Shrine Board
(SMVDSB)

Equid Dung from the track and resting locations is being
collected around 10 tonnes per day by the sanitation
staff of Shrine board dully filled in jute bags especially
kept for the purpose which is further transported to
Equid Dung Management Centre Natali through
dedicated vehicles deployed for the purpose at the
Equid Dung Management Centre, the equid dung is
converted into organic manure with the help of Bio-Eco
Friendly microbial powder through aerobic method. The
center is being maintained by 16 persons with monthly
operational expenses amounting to Rs.4.00 lakh.

The organic manure is used as a soil supplement in
producing organic vegetable in mega eco friendly
kitchen garden established by Shrine Board at Natali.
Organic manure is also distributed free of cost to local
farmers / government departments as per their demand.

To divert sewage effluent from
army settlement, shifting of
piggery, relocating of pony sheds
or proper management of mule

Shri Mata
Vaishno Devi
Shrine Board
(SMVDSB)

As regard to diversion of the sewerage effluent from the
Army Settlement and relocation of the pony sheds, the
matter pertains to the Distt. Administration and
Municipal Committee Katra.




dung bio-gas plant ensuring that
no effluent or slurry or solid waste
goes to the river.

Regarding illegal Pony Shed along Banganga, the
matter pertains to the local administration Katra and
SMVDSB is extending all the necessary support.
Moreover, as reported by SDM, Katra 59 illegal pony
sheds have been removed so far.

As regard to the proper management of the mule dung -
120 tonnes / month capacity of Bio-gas plant has been
set up at Banganga at a cost of Rs.227.56 lakh with
monthly expenditure of Rs.2.75 lakh. The mule dung
generated at Chetak Bhawan, Banganga is converted
into biogas as well as manure. Sludge generated after
gas production is further shifted to Equid Dung
Management Centre, Natali for bio composition, thus no
slurry or solid waste goes to the river. Bio gas generated
at Biogas Plant is supplied to Gulshan langer to meet
the cooking energy requirement. Around 1200 kg of gas
is generated on monthly basis.

To shift the existing plastic waste Short term 12.04.2022 Municipal Matter pertains to Municipal Committee, Katra.
collection point near Niharika Committee,

Bhawan to a suitable location in Katra /

coordination with CEOQO, SMVDSB

SMVDSB.

N

VMY
Navneet Singh), IFS
Addl. Chief Executive Officer


















































































































UNION TERRITORY OF JAMMU AND KASHMIR

Pollution Control Committee Jammu

( Water Laboratory)
(IS0 9001:2015 Certified)
(SO 45001:2018 Certified)

Water Quality Status of Banganga Katra during-2019

Monitoring Bathing ghat- Katra Below Reasi Bridge Water Qualit
ater Qual
Location Stn code:-2755 Stn code:-2756 Criteria fory
different uses
S.No | Parameter Quarter Quarter Quarter Quarter4 Quarter Quarter2 Quarter Quarter4 specified by
1 2 3 1 3 CPCB/BIS
Standards-1982
1 Temperature 12.6 21.3 21.6 15 13 21.3 23.3 15 for Surface
Water
2 Dissolved 6.9 5.73 59 5.86 7.6 6.6 5.53 5.86 >6.0 mg/|
Oxygen(DO)
3 pH 8.46 | 7.97 8.05 8.43 8.54 8.16 8.06 8.57 6.5-8.5
4 Conductivity 396 436 446 265 446 426 486 361 -
5 BOD (mg/l) 2.16 2.6 3.06 4.7 453 4.43 4.56 5.8 <2.0 mg/I
6 Nitrite -N(mg/1) 0.155 | 0.386 | 0.380 0.73 0.2 0.50 0.88 0.76
General Parameters
1 Turbidity (NTU) 16.3 16.3 116 42 23 20.3 117.6 44.3 -
2 DS 225 261 289 153 268 250 266 210 500 mg/I
3 Ammonia-N 0.71 1.42 1.51 1.31 0.86 1.84 266 1.88 -
4 Phosphate-P 0.28 0.185 | 0.115 0.106 0.35 0.213 2.13 0.11 -
5 cob 14.06 | 12.26 | 18.66 27.6 15 20 22.8 32 -
6 Total Alkalinity 218 264 269.3 185 257 270 265 -
as CaCO;
7 Hardness as 242 242 230 178 258 256 244 189 -
CaCOs3
Calcium as cacos 119 124 112.6 95.3 123 132 123 130 -
Magnesium as 123 117 117.3 61.6 135 124 120 86 -
CaCOo3
10 Sodium(mg/1) 11.43 11.3 18.66 18.03 13.7 11.03 18.16 18.66 -
11 Potassium(mg/I) 2.26 5.6 7.86 1.69 3.0 5.43 7.9 1.35 -
12 Sulphate 22.93 14.3 20.66 26.33 25.06 11.60 21.6 28 -
13 Chloride 33.66 36 37 32 36.66 33.34 33.33 34.33 250 mg/|

Note:- Quarterly data average is on the basis of monthly monitored data for the calendar year.




UNION TERRITORY OF JAMMU AND KASHMIR

Pollution Control Committee Jammu

( Water Laboratory)
(IS0 9001:2015 Certified)
(IS0 45001:2018 Certified)

Water Quality Status of Banganga Katra during-2020.

Monitoring Bathing ghat- Katra Below Reasi Bridge .
. Water Quality
Location Stn code:-2755 Stn code:-2756 Criteria for
different uses
SN Parameter Quarterl | Quarter | Quarter3 | Quarter4 | Quarter | Quarter2 | Quarter | Quarter specified by
2 1 3 4 CPCB/BIS
Standards-1982
for Surface Water
1 Temperature 14 22 21.6 23 14 22 21.6 24
2 Dissolved 6.8 6.9 5.9 6.8 6.9 6.8 5.9 6.3 >6.0 mg/I
Oxygen(DO)
3 pH 8.6 7.80 8.1 8.50 8.56 7.50 8.02 8.40 | 6.5-8.5
4 Conductivity 283 210 255 380 316 220 254 304 -
5 BOD (mg/l) 4.4 1.5 2.9 1.8 5.2 1.7 4.2 1.8 <2.0 mg/l
6 Nitrite — 0.78 0.22 0.26 0.051 0.73 0.30 0.28 0.110
N(mg/l)
General Parameters
1 Turbidity (NTU) 45.6 24 36.6 45 50.6 26 38 40 -
2 TDS 164 122 148 220 183 128 147 176 500 mg/I
3 Ammonia-N 1.75 0.10 0.23 0.18 2.15 0.14 0.25 0.20 -
4 Phosphate-P 0.13 0.03 0.15 0.04 0.15 0.04 0.12 0.034 -
5 cob 27.3 5.2 17.66 8.2 29.6 5.7 21.33 9.1 -
6 Total Alkalinity 193 160 194 216 210 180 207 168 -
as CaC03
7 Hardness as 187 140 183 190 196 150 190 156 -
CaCOs3
8 Calcium as 106 90 128 100 107 94 135 84 -
caco3
9 Magnesium as 80.6 50 65.3 90 88.6 56 53.3 72 -
caco3
10 Sodium(mg/1) 16.6 13 20.6 17.6 17 14 42.3 18 -
11 Potassium 1.96 1.8 2.03 1.8 2 2.0 2.2 1.46 -
(mg/1)
12 Sulphate 41.3 30 26 32 40 32 34.6 35 -
13 Chloride 26.6 24 25.3 28 30 26 28.6 22 250 mg/I

Note:- Quarterly data average is on the basis of monthly monitored data for the calendar year.




UNION TERRITORY OF JAMMU AND KASHMIR

Pollution Control Committee Jammu

( Water Laboratory)
(IS0 9001:2015 Certified)
(SO 45001:2018 Certified)

Water Quality Status of Banganga Katra during-2021

Monitoring Bathing ghat- Katra Below Reasi Bridge W:t_:' Qufa“ty
. riteria ror
Location Stn code:-2755 Stn code:-2756 different uses
specified by
CPCB/BIS

Standards-1982 for
Surface Water

S.No Parameter Quarterl Quarter2 Quarter3 Quarterd Quarterl Quarter2 Quarter3 Quarter 4
1 Temperature 13 12.6 20 19
21.6 22 15 15
2 Dissolved xygen 6.6 6.7 >6.0 mg/|
(DO) 6.6 6.7 7.04 7.2 7.1 6.9
3 pH 8.65 8.58 6.5-8.5
8.55 8.56 8.48 8.30 8.50 7.98
4 Conductivity 376 367 390 43.1 353 348 366 359 |-
5 BOD (mg/l) 1.1 1.6 <2.0 mg/I
1.55 1.7 1.7 2.2 2.5 3.2
6 | Nitrite -N(mg/|) 0.056 | 0.011 | 0035 | 0.06 0.03 0.05 - - =
General Parameters
1 | Turbidity (NTU) | 38 41 63.5 71 52 56 33 11 -
2 DS 221 211 230 232 206 206 213 209 500 mg/I
3 Ammonia-N 0.25 0.24 0.58 0.63 0.65 0.74 - - -
4 | Phosphate-P 004 012 0029 | 0.113 | 0.024 | 0.192 - - -
5 coD 5.7 6.5 -
7.65 8.6 8.5 11 13.5 16.3
6 Total Alkalinit: -
ota alinity as 257 250 239 334
CaCo; 240 237 200 197
7 Hardness as 238 234 -
CaCOs 306 306 177 365 203 194
8 | Calcumascaco, | 163 165 227 229 196 179 140 148 -
9 Magnesium as 75 66 -
CaCO; 79 80 44 64 54 46
10 Sodium(mg/I) 18 19.5 -
11 Potassium(mg/I) 16 2.2 -
12 Sulphate 35 40 38 44 32 38 - - B
13 Chloride 23 24 250 mg/I
33 34 31 30 29 26
Note:-
i) Quarterly data average is on the basis of monthly monitored data for the calendar year.
ii) Majority of the parameters monitored are within prescribed limits specified by CPCB/BIS for surface

water except slightly rise in pH level at bathing ghat due to bathing and allied activities and slight rise
in the level of BOD at o location d/s to bathing ghat i.e at below Reasi bridge may be due to
untreated sewage and other discharges at said location.




UNION TERRITORY OF JAMMU AND KASHMIR

Pollution Control Committee Jammu

( Water Laboratory)
(IS0 9001:2015 Certified)
(SO 45001:2018 Certified)

Water Quality Status of Banganga Katra during-2022 ( Ist Quarter)

Monitoring Bathing ghat- Katra Below Reasi Bridge Wcatf:r C_IUfalitv
Location Stn code:-2755 Stn code:-2756 diffr;::,',i UZLS
specified by
CPCB/BIS
Standards-1982 for
Surface Water
S.No Parameter Quarterl Quarterl
1 Temperature 18
18.1
2 Dissolved xygen (DO) 7.4 6.7 >6.0 mg/|
3 pH 8.66 6.5-8.5
8.78
4 Conductivity 390 398 -
5 BOD (mg/l) 1.7 ,1 <2.0 mg/l
General Parameters
1 Turbidity (NTU) 24 28 -
2 TDS 226 230 500 mg/I
3 Ammonia-N 0.29 0.56 -
4 Phosphate-P 0.24 0.86 -
5 CcoD 8.7 -
10.4
6 Total Alkalinity as 248 -
CaCOs3 236
7 Hardness as 240 -
CaCOs3 248
8 Calcium as CaCOs 158 152 -
9 Magnesium as CaCOs 82 96 -
10 Sodium(mg/I) 19 -
21
11 Potassium(mg/l) 17 18 -
12 Sulphate 44 68 -
13 Chloride 29 250 mg/I
62
Note:-

i) Quarterly data average is on the basis of monthly monitored data for the calendar year.




UNION TERRITORY OF JAMMU AND KASHMIR

Pollution Control Committee Jammu

( Micro-Bio Sciences Laboratory )
(IS0 9001:2015 Certified)
(IS0 45001:2018 Certified)

Coliform Status in Banganga Holy Stream,at NWMP monitoring locations during- (2021-22)

Monitoring Bathing ghat- Katra Below Reasi Bridge brescribed
rescribe:
Year Location - Stn code:-2755 Stn code:-2756 Tolerance
Limit for CFU
per 100 ml
Month Coliform Count Coliform Count
August 450 400
2021 Sept 500 690
Oct 1100 1300
Nov 1300 1600
Dec 1700 1900
2022 January 1600 1700
500
Feb 1800 1500
Mar 700 500
Apr 1000 1400
May 1000 1200
Note:

The coliform count violates the prescribed standard norms for B- Class surface water at both the
monitoring locations.




Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Key Department / N:cttl:;?t()f
Sr. Thematic Area / Activity / Sub- Agency Budget . N .
. . . . Continuous / Timelines Status Update
No activity responsible for allocation .
. . Short / Medium /
implementation
Long term
A: SOLID WASTE MANAGEMENT
1 Comprehensive Solid Waste Housing & Urban Available Medium Term Approved/ Approved and notified for a Capex of Rs 648.94 cr for
Management Plan, for the UT, Development (Rs 8.49 cr Notified the entire UT, including, Rs 8.49 cr for Katra MC; Under
including for Katra Municipal Department for MC, implementation.
Committee. (H&UDD), Govt of | Katra)
J&K
2 Collection and Transport Municipal Available Short 31/8/2022 Being done Departmentally.

Equipment/ Vehicles

Committee, Katra

In addition to the 5 number of vehicles (01 Mahindra
407 vehicle with dry and wet waste partition, 3 TATA
Yodha vehicle and 1 tractor trolly) already being used
by MC Katra, 3 No. of Vehicles (Two 30 HP door to door
vehicle with dry and wet partition and one e-rikshaw
for door to door collection in narrow lanes have been
provided to the MC Katra till June 2022 and one 30 HP
vehicle, 1 Jeep mounted vehicle and 1 compactor shall
be provided to MC Katra by 31.08.2022 under the
Comprehensive SWM Plan that has been rolled out.

Municipal Committee Katra has under taken 100% door
to door collection of Municipal Solid waste from all
thirteen wards. All the vehicles used for collection of
waste are equipped with RFID tags, GPS, PA system and
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Sr.

Thematic Area / Activity / Sub-

Key Department /
Agency

Budget

Nature of
Activity

No activity responsible for allocation Contlnumfs / Timelines Status Update
implementation Azr Lz
Long term
with dry and wet partition in all vehicles to avoid
dumping of mixed waste on the site.
3 Manpower/Tools & Plants Municipal Available Short Available Available as per requirement;
Committee, Katra
4 Land for Disposal Facility and Municipal Available Short Available 10 Kanal and 3 Malras land available with MC, Karta for
Landfill site Committee, Katra/ MRF and Compositing Facility at Tan Talab, Katra.
Deputy 98 Kanals and 5 Malras of land at the common landfill
Commissioner, site at Mand for Reasi and Udhampur districts including
Reasi for Katra MC.
5 Consent for Establishment and Municipal NA Short Available Available
Operation of Integrated SWM Committee, Katra
Facility at Katra from JKPCC
6 Construction of Disposal Facility Municipal Available Medium 30-06-2023 For enhancement of solid waste management, the

and Landfill site

Committee, Katra

development of MRF facility is in process. Under the
Solid Waste Management Action Plan, the work of
Material Recovery Facility center covering an area of
10,000 sq. ft. Amounting to the tune of Rs. 71.14 lacs,
has been started which will cater to the dry waste to
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Sr.

Thematic Area / Activity / Sub-

Key Department /
Agency

Budget

Nature of
Activity

Committee, Katra

No activity responsible for allocation Contmuomfs / ULl SEIE LILEE
implementation Azr Lz
Long term
the tune of 5 MT/ Day. Machineries would be installed
in these centers is given below:

(A) For Dry Waste: -

i) Shredder

ii) Baler

iii) Conveyor Belt

iv) Weighing Machine

v) CCTV Camera

(B) For Wet Waste:

i) For catering wet waste there will be 20 Nos. of
composting pits in first phase to manage the wet
waste with a capacity of 5MT/Day and in the
second phase more pits shall be constructed
which will be based upon on ground assessment
as well as the utilization of first phase pits.

7 Bioremediation of Legacy Waste Municipal Available Medium 30-06-2023 MC Katra has conducted the estimation of legacy waste

at dumping site Kundrorian, Tantalab, Katra and
prepared site/contour plan. At present 101757 cubic
meter of legacy waste is lying at dump site. Municipal
Committee Katra has floated the tender through
Mechanical Division Jammu for Bio-remediation of
legacy waste under SBM for Rs. 485 Lacs for processing
and disposal of legacy waste of 65000 MT in the first
phase. LoA issued on 27.06.2022 to the L1 Bidder. As
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

N f
Key Department / :;‘::?to
Sr. Thematic Area / Activity / Sub- Agency Budget . ¥ o
. . . . Continuous / Timelines Status Update
No activity responsible for allocation .
. . Short / Medium /
implementation
Long term
on date mobilization of man power and equipment has
started. Work will start by end of August and will be
completed by June 2023.
Intensive cleanliness drives, IEC Municipal Available Continuous Ongoing The Intensive cleanup drives and IEC activities have

Activities, People’s Participation
and Involvement of NGOs

Committee, Katra

been conducted in Municipal Committee, Katra
regularly like Sanitation drives /desilting/School
cleaning /plastic waste management awareness
camps, Distribution of Jute bags (Photographs
enclosed) for the education and awareness of the
pilgrims and general public encouraging people’s /
NGOs participation.

Some special drives like “Run for Banganga” cleaning of
water bodies etc. are always conducted with NGOs like
Being Indian Patriot, Muskan and others active in
Municipality Karta.
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Charges for Sanitation

Committee, Katra

N f
Key Department / :cttl:;?to
Sr. Thematic Area / Activity / Sub- Agency Budget . N .
. . . . Continuous / Timelines Status Update
No activity responsible for allocation .
. . Short / Medium /
implementation
Long term
9 Enforcement, Fine and User Municipal NA Continuous Ongoing No littering is strictly being enforced through Door to

Door collection, imposition of fines and IEC activities.
10 littering hotspots have been identified and declared
as no littering zones and are being enforced.

A total fine of Rs. 1.27 Lacs have been imposed against
the use of polythene and Rs. 33 thousand against
littering in the first 3 months of the CFY. Regular
sanitation charges are being collected from bulk and
non- bulk generators. A total of Rs. 43 Lacs was
recovered during the las financial year.

B: SOLID WASTE MANAGEMENT: ADDITIONAL ACTION POINTS FROM SHRI MATA VAISHNO DEVI SHRINE BOARD, KATRA

10.

Cleaning up of solid waste dumped
on the mixed waste dumping sites
on the banks of river Ban Ganga
and to ensure proper setting up of
waste segregation centres at
reasonable distance from bank of
river

Shri Mata Vaishno
Devi Shrine Board
(SMVDSB)

Available

Short term

31.07.2022

The SMVDSB has entered into an agreement with M/s
NEPRA on 10.09.2021 to collect, transport and
sustainably dispose off the Plastic waste/ dry non-
recyclable plastic waste (MLP/RDF)/ recyclable plastic
waste from the Board, Katra. Accordingly, truckloads of
dry garbage are being taken away regularly for the end
disposal. Since Feb, 2022 approx. 357.70 MT of garbage
has been shifted out in association with NEPRA and
disposed off as per norms. Besides, the SMVDSB is
partnering with Indian Pollution Control Association
(IPCA) Jammu for scientific disposal of garbage out of
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Sr.
No

Thematic Area / Activity / Sub-
activity

Key Department /
Agency
responsible for
implementation

Budget

allocation

Nature of
Activity
Continuous /
Short / Medium /
Long term

Timelines

Status Update

the dumping sites and the firm M/s IPCA has shifted
76.56 MT of garbage on trial basis. The remaining
waste at the site shall be cleaned by 31t July2022.

11.

To augment organic/wet waste
processing facilities

Shri Mata Vaishno
Devi Shrine Board
(SMVDSB)

Available

Continuous term

Equid Dung from the track and resting locations is being
collected around 10 MT per day by the sanitation staff
of Shrine board dully filled in jute bags especially kept
for the purpose which is further transported to Equid
Dung Management Centre Natali through dedicated
vehicles deployed for the purpose at the Equid Dung
Management Centre, the equid dung is converted into
organic manure with the help of Bio-Eco Friendly
microbial powder through aerobic method. The center
is being maintained by 16 persons with monthly
operational expenses amounting to Rs.4.00 lakh.

The organic manure is used as a soil supplement in
producing organic vegetable in mega eco friendly
kitchen garden established by Shrine Board at Natali.
Organic manure is also distributed free of cost to local
farmers / government departments as per their
demand.

12.

To shift the existing plastic waste
collection point near Niharika
Bhawan to a suitable location in
coordination with CEO SMVDSB.

Shri Mata Vaishno
Devi Shrine Board
(SMVDSB)

NA

Short term

Completed

Plastic waste collection point removed and Kiosk
installed with new initiative. “Bring Plastic and get jute
bag”. Also Sign Boards were installed in front of
Niharika for plastic ban.
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Sr.

Thematic Area / Activity / Sub-

Key Department /
Agency

Budget

Nature of
Activity

. Timeli
No activity responsible for allocation Contlnumfs / imetines Status Update
. . Short / Medium /
implementation
Long term
13. Sewage effluent from army Shri Mata Vaishno | Available, as | Medium term October 2022 | The matter for relocation of Army settlement has been
settlement, shifting of piggery, Devi Shrine Board | required taken up with the Army Authorities till such time

relocating of pony sheds or proper
management of mule dung bio-gas
plant ensuring that no effluent or
slurry or solid waste goes to the
river.

(SMVDSB)

regular cleaning up of septic tanks is being under taken
so as to ensure that sewerage effluents are not
discharged into the Banganga River.

As reported by SDM, Katra there were 62 Pony Sheds
along the bank of Banganga river out of which 59 illegal
pony sheds have been removed and only 3 sheds are
there action against which could not be taken due to
stay order from the Hon’ble High Court.

As reported by Member, JK PCC, with regard to the
piggery unit, legal notice has been issued by JK PCC to
the unit.

As regard to the proper management of the mule dung-
120 tonnes / month capacity of Bio-gas plant has been
set up at Banganga at a cost of Rs.227.56 lakh with
monthly expenditure of Rs.2.75 lakh. The mule dung
generated at Chetak Bhawan, Banganga is converted
into biogas as well as manure. Sludge generated after
gas production is further shifted to Equid Dung
Management Centre, Natali for bio composition, thus
noslurry or solid waste goes to the river. Bio gas
generated at Biogas Plant is supplied to Gulshan langer
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

N f
Key Department / :z::?to
Sr. Thematic Area / Activity / Sub- Agency Budget . ¥ o
. . . . Continuous / Timelines Status Update
No activity responsible for allocation .
. . Short / Medium /
implementation
Long term

to meet the cooking energy requirement. Around 1200
kg of gas is generated on monthly basis.

B. SEWAGE MANAGMENT

14. DPR/ Action Plan for Sewage UEED, J&K Proposed Long term NA A DPR costing Rs 95.69, for pollution abatement of

Management at Katra Banganga at Karta town has been prepared and vetted

from IIT, Roorkee. The said proposal in under active
consideration of Ministry of Jal Shakti, for financial
assistance under NRCP. The Ministry has been
requested to expedite the approval. Once the DPR is
approved further action for bidding and allotment of
the comprehensive project for management of Sewage
of Katra town will be under taken.

15. Land Availability UEED, J&K NA Short term 31/8/2022 The MoU for use of land belonging to SMVDSB for the

proposed STP by the UEED has been signed on
22.04.2022 and possession of land has been given to
UEED in compliance to directions Hon’ble NGT. For the
other STP of 4.5 MLD capacity, the matter for transfer
of land to UEED has been placed before the BOD of KDA
by circulation and is likely to be cleared by the end of
this month. The matter of allotment of land for 5 IPSs
which had been rolled out by the UEED has been taken
up with Deputy Commissioner, Reasi and is likely to be
resolved by the end of this month.
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

Sr.
No

Thematic Area / Activity / Sub-
activity

Key Department /
Agency
responsible for
implementation

Budget
allocation

Nature of
Activity
Continuous /
Short / Medium /
Long term

Timelines

Status Update

In order to channelize the Rain water runoff coming
from road, side drains have been constructed to ensure
no runoff water enters Chetak Bhawan. Manpower
deployment has been enhanced to ensure waste
generated inside Chetak Bhawan is cleaned
immediately. In order to channelize the liquid waste
generated from Chetak Bhawan, SMVDSB has
proposed to set up O5KLD STP Plant. The survey has
been conducted in co-ordination with M/s Sima Labs
Pvt Ltd.

The matter for relocation of Army settlement has been
taken up with the Army Authorities till such time
regular cleaning up of septic tanks is being under taken
so as to ensure that sewerage effluents are not
discharged into the Banganga River.

In order to comply the directions of Hon’ble NGT, J&K
PCC was directed to take action against all the polluting
commercial establishments and J&K PCC has reported
as under:

There are only 03 hotels under Red category and all of
these have installed required STP and are functional

B. SEWERAGE MANAGEMENT: ADDITIONAL POINTS FROM SHRI MATA VAISHNO DEVI SHRINE BOARD, KATRA
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

N f
Key Department / :cttl:;?to
Sr. Thematic Area / Activity / Sub- Agency Budget . N .
. . . Continuous / Timelines Status Update
No activity responsible for allocation .
. . Short / Medium /
implementation
Long term
16. Arrangements made in order to Shri Mata Vaishno | Yet to be Long term NA In order to channelize the Rain water runoff coming

connect the proposed STP with Devi Shrine Board | approved from road, side drains have been constructed to ensure

urinal waste water and other (SMVDSB)/ CE no runoff water enters Chetak Bhawan.

waste water discharge points of UEED, J&K

pony sheds located along the bank Manpower deployment has been enhanced to ensure

of Ban Ganga waste” generated inside Chetak Bhawan is cleaned
immediately.
In order to channelize the liquid waste generated from
Chetak Bhawan, SMVDSB has proposed to set up 05
KLD STP Plant. The survey has been conducted in co-
ordination with M/s Sima Labs Pvt Ltd.

17. Adequacy of installed packages of | Shri Mata Vaishno | Yet to be Long term NA The SMVDSB has handed over possession of the land to
STPs with their performance in Devi Shrine Board | approved UEED through MOU dated 22.04.2022. The proposed

terms of quantity and quality of
sewage being carried through box
drains before being discharged into
Ban Ganga, quantity and
characteristics of sewage
discharged into the river at three
points and the water quality of the
river with reference to fecal
coliform, as the river is used for
bathing Purpose.

(SMVDSB)/ CE
UEED, J&K

STP at Banganga and Katra has been planned to take
care of all drains falling into Banganga River.

That water sampling and testing of Banganga river is
being conducted on regular basis by the JK PCC Lab.

C. Enforcement by J&K Pollution Control Committee
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Action Plan on Pollution Abatement of River Ban Ganga, Katra, J&K

N f
Key Department / ::i;?to
Sr. Thematic Area / Activity / Sub- Agency Budget . N .
. . . . Continuous / Timelines Status Update
No activity responsible for allocation .
. . Short / Medium /
implementation
Long term
18. JKPCC to finalize a list of all JKPCC NA Continuous NA

commercial establishments
including Hotels and Scrap Dealers
and to take action against all
violators as prescribed under Law
for violating norms

ATR submitted by the JKPCC placed as Annexure -
JKPCC is proceeding against all violators as per Law.
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J&K UEED, H&UDD, J&K.

DETAILED PROJECT REPORT FOR POLLUTION ABATEMENT SCHEME OF RIVER
BAN-GANGA AT KATRA TOWN, (J&K)

SALIENT FEATURES

1. NAME OF PROJECT- Pollution Abatement Scheme of River Ban -Ganga at Katra

Town, J&K
ESTIMATED COST- Rs. 95.69 Lacs
2. POPULATION PROJECTION & SEWAGE GENERATION:
Population 2023 2038 2053
Projected Population 14033 20315 26597
Devotee Floating Pop. 52500 52500 52500
Other Floating Pop. 5000 5000 5000
Total Floating Pop. 57500 57500 57500
Equivalent Fl. Pop. For water supply 19167 19167 19167
rate 135 Ipcd
Total Population Katra Municipal 33200 39482 45764
Area
From 3 Km Upstream of Gita 15320 15320 15320
Mandir upto Balini Bridge
4. CAPACITY OF STP
SI. No. Name of Area Capacity
i) Sub Area-l 1.20 mld
i) Sub Area -l 4.50mld

5. PRPOSALS:
Following provisions for the Scheme Pollution Abatement of River Ban -Ganga at Katra Town

have been made in this DPR.

5.1 Provision of Sub Area- |
A) Sewerage Network- Length of Sewerage Network has been taken 9.584 Km.

ALPS ENGINEERS-PMR ASSOCIATES Page 1



B)

C)
D)

E)
F)
G)

H)

5.2
A)

B)
C)

D)
E)

11

1.2

1.3

14

J&K UEED, H&UDD, J&K.
Manhole — 169 Nos. of RCC & 165 Nos. of Brick Manhole has been proposed in Sub Area — .
Rising Main: - Rising Main (580M Length) of 250 mm dia proposed at STP site 1.
House Connection Chamber — 1532 Nos. HSCC & Property Chamber has been taken.

Sewage Treatment Plant - 1.20 mld Capacity

Treated Effluent Disposal Pipe — 200 mm Dia (RCC NP-3) & 200 m Length
Site Development & Allied Works in STP campus.

E & M WORKS:

The provision of electrical and mechanical works such as pumping plants at Sewage Pumping
Station, STP, Power connections, electrification work in STP campus etc. has been made in this
project. Blowers for aeration system shall be provided with silencer to avoid noise pollution.
Ghat Development Works

Development of Bathing Ghat -1 (3104 Sqm), Ghat-2 (1657 Sgm), Ghat-3 ( 2253
Sgm) & Bathing Ghat — 3B (1885 Sgm) Area - including water spout, toilet,
chhatari/covered seating area, changing room, Caretaker's Room, Office, horticulture
work, lighting, plumbing/site drainage etc. complete.

Development of Cremation Ghat-1 Area-1852 Sgm including 2 No. IWC System,

Ritual Platforms, Chhatari/ Body Washing, Waiting Hall, Water Spout, Toilet, Storage
Room, Office Space Caretaket Room, Lighting Plumbing/ Site Drainage, etc complete.
Development of Cremation Ghat-2 Area-1580 Sgm including 1 No. IWC System,
Ritual Platforms, Chhatari/ Body Washing, Waiting Hall, Water Spout, Toilet, Storage
Room, Office Space Caretaket Room, Lighting Plumbing/ Site Drainage, etc complete.
Development of Cremation Ghat-3 Area-1445 Sgm including 2 No. IWC System,
Ritual Platforms, Chhatari/ Body Washing, Waiting Hall, Water Spout, Toilet, Storage
Room, Office Space Caretaket Room, Lighting Plumbing/ Site Drainage, etc complete.

Provision of Sub Area- 11
Sewerage Network - Length of Sewerage Network has been taken 39.593 Km.

Manhole — 632 Nos. of RCC & 675 Nos. of Brick Manhole has been proposed in Sub Area — I1.
Rising Main:- Rising Main (2395M Length) of 100, 150, 350 mm dia proposed at IPS & STP Site
2.

Pumping Station for Reuse of Water:- 3.0 m dia & 6.26 m depth
Pumping Plant for Reuse of Water:-
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F)

G)
H)

J)

K)

L)

J&K UEED, H&UDD, J&K.
Rising Main for Reuse of Water:- 200 mm dia & 950 m length (STP to Railway Station)

Sewage Treatment Plant - 4.50mld Capacity

House Connection- 3320 Nos. HSCC & Property Chamber has been taken.

Site Development & Allied Works in STP campus.

E & M WORKS:

The provision of electrical and mechanical works such as pumping plants at Sewage Pumping
Station, STP, Power connections, electrification work in STP campus etc. has been made in this

project. Blowers for aeration system shall be provided with silencer to avoid noise pollution.
Commissioning & Trial Run - 6 months

O & M of STP and Sewage Pumping Station after trial run - 10 Years

LAND ACQUISITION:
Land requirement is proposed for ultimate capacity of STP i.e. 5.00 mld and 1.20 mld in year
2053. Land requirement 4050 sgm for 5.00mld at adjacent to proposed Bus Stand and 600 sgm

for 1.20mld near Safai Karamchari Building.
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J&K UEED, H&UDD, J&K.

8. GENERAL ABSTRACT OF COST:-
S. Description Quantities Original Cost Rs. Lakh Revised Cost After Remark
No. Incorporating Comments
Cost Rs. Lakh
Civil | E&M | Total Civil | E&M | Total
Work | Work Work | Work
1 2 3 4 5 6 7 8 9 10
] In the Original Cost, Road
1 | Laying of Sewer & Appurtenant works Restoration Work was the
Sub Area -1 (200 to 250mm RCC NP3 & 7170m & part of Approach Road. In
Sub Area -2 (200 to 500mm RCC NP3) 39593m 3744.27 374477 | PArtof Sewer Laying.
Sub Total Sewers 4374.70 4925.09
2 | Sewage Pumping Stations (SPS/MPS) mld 30/15
years
MPS-1 4.964/ 4.964 41.81 | 101.35 | 143.15 Revised as per IT
IPS-1 0.735/ 0.634 44.18 | 83.69 | 127.87 | Comments & In Original
IPS-2 2.618/ 2.258 39.28 | 99.10 | 138.46 igztgs'\é'gesn al s t’:\‘éstsﬁg
IPS-3 1.306/ 1.127 47.23 | 81.39 | 128.62 Revised Cost.
IPS-4 0.808/ 0.697 39.34 | 81.18 | 120.52
Sub Total Pumping Station 1615 | 477.27 | 638.77 658.63
3 | Rising Main mm/m
MPS-1 250/ 580 20.30 20.30
IPS-1 100/ 630 10.45 1045 | |n Original Cost of MPS -1
IPS-2 150/ 700 15.84 15.84 was missed and has been
IPS-3 150/ 940 21.28 21.28 | added the the Revised Cost.
IPS-4 100/ 110 1.82 1.82
Sub Total Rising Main 49.39 49.39 69.69
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J&K UEED, H&UDD, J&K.

S. Description Quantities Original Cost Rs. Lakh Revised Cost After Remark
No. Incorporating Comments
Cost Rs. Lakh
Civil | E&M | Total Civil | E&M | Total
Work | Work Work | Work
1 2 3 4 5 6 7 8 9 10
4.0 | Sewage Treatment Plants
STPs, including office building, lab &
equipment, campus development,
boundary wall, water supply drainage,
sewerage, internal &  external Change in the Capacity of
electrification, including provision for STP-1 (1.30mld to
15KLD Septage Treatment at 4.50mld 1.20mld)
STP, SCADA and Online monitoring
system, etc.
4.50mld, 1 No. 306.00 | 459.00 | 765.00 | 297.00 | 44550 | 742.50
1.20mld, 1 No. 88.40 | 132.60 | 221.00 81.60 | 122.40 | 204.00
4.1 | Septage Management System with 15 KLD 113.70 Separate Septage Treatment
Vehicles plant removed but 4.50mld
STP will tendered out with
a arrangement to treat
15KLD Septage in addition
to the 4.50mld Sewage.
4.2 | Treated effluent disposal mm/m Change in the Dia of Pipe
STP-1 200/ 200 450mm to 300mm at STP-2
32.28 32.28 4.58 4.58 | and DI Pipe to RCC Pipe in
STP-2 300/ 300 15.16 15.16 the Revised Proposal.
4.3 | Reuse of Treated Effluent (Pumping
Plant with Rising Main STP-2 to
Railway Station 200mm dia 950m Increase in the length of
Length) 27.97 | 65.91 93.88 3356 | 60.06 | 93.61 pipe 800m to 950m
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J&K UEED, H&UDD, J&K.

S. Description Quantities Original Cost Rs. Lakh Revised Cost After Remark
No. Incorporating Comments
Cost Rs. Lakh
Civil | E&M | Total Civil | E&M | Total
Work | Work Work | Work
1 2 3 4 5 6 7 8 9 10
4.4 | Staff Quarters 1 No. 31.56 351 35.06 As per comments of 11T,
Sub Total STP 1225.86 1094.92 estimate revised.
In Original Cost Approach
Road & Road Restoration
5 | Approach Road 250m 916.38 916.38 6.95 6.95 Work was combined. Now
cost of Road restoration is
Sub Total Approach Road 916.38 6.95 part of Sewer Laying.
6 | Ghat Development Works
6.1 | Development of Bathing Ghat-1 Area -
3104 Sgm, including water spout, toilet,
chhatari/covered seating area, changing
room, Caretaker's Room,  Office,
horticulture work, lighting, plumbing/site
drainage etc.complete. 187.89 187.89 187.36 Some Rates have been
6.2 | Development of Bathing Ghat-2 Area - revised which were on
1657 Sgm, including water spout, higher side and some
chhatari/covered seating area, changing component added such as
room, Caretaker's Room,  Office, lights & Bio-digester tank
horticulture work, lighting, plumbing/site etc.
drainage etc.complete. 124.49 124.49 128.70
6.3 | Development of Bathing Ghat-3A Area -
2253 Sgm, including water spout,
chhatari/covered seating area, changing
room, Caretaker's Room,  Office,
horticulture work, Repair & Maintenance
including renovation of foot over bridge. 142.73 142.73 143.33
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J&K UEED, H&UDD, J&K.

Description

Quantities

Original Cost Rs. Lakh

Revised Cost After
Incorporating Comments
Cost Rs. Lakh

Remark

Civil
Work

E&M
Work

Total

Civil
Work

E&M
Work

Total

2

4

5

7

8

10

lighting, plumbing/site drainage
etc.complete.

6.4

Development of Bathing Ghat-3B Area -
1885 Sgm, including water spout,
chhatari/covered seating area, changing
room, toilet, horticulture work, lighting,
plumbing/site drainage etc.complete.

105.41

105.41

105.44

6.5

Development of Cremation Ghat-1 Area-
1852 Sgm including 2 No. IWC System,
Ritual  Platforms, Chhatari/  Body
Washing, Waiting Hall, Water Spout,
Toilet, Storage Room, Office Space
Caretaket Room, Lighting Plumbing/ Site
Drainage, etc complete.

167.39

167.39

163.13

6.6

Development of Cremation Ghat-2 Area-
1580 Sgm including 1 No. IWC System,
Ritual  Platforms, Chhatari/  Body
Washing, Waiting Hall, Water Spout,
Toilet, Storage Room, Office Space
Caretaket Room, Lighting Plumbing/ Site
Drainage, etc complete.

154.50

154.50

150.34

6.7

Development of Cremation Ghat-3 Area-
1445 Sgm including 2 No. IWC System,
Ritual  Platforms, Chhatari/  Body
Washing, Waiting Hall, Water Spout,
Toilet, Storage Room, Office Space
Caretaket Room, Lighting Plumbing/ Site
Drainage, etc complete.

157.96

157.96

153.05

Sub Total Ghat Development

1040.37

1031.35
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J&K UEED, H&UDD, J&K.

S. Description Quantities Original Cost Rs. Lakh Revised Cost After Remark
No. Incorporating Comments
Cost Rs. Lakh
Civil | E&M | Total Civil | E&M | Total
Work | Work Work | Work
1 2 3 4 5 6 7 8 9 10
Sub Total (A) Basic Capital Cost 8245.47 7786.63
B | Centage
i) | Cost of project preparation @ 4% as per
NGRBA guidelines (maximum) 311.47
ii) | Cost of project supervision @ 4% as per According the project cost
NGRBA guidelines (maximum) 311.47
Sub Total B 659.64 622.93
Sub Total (A+B) 8905.11 8409.56
C | Items on which no centage is admissible
i) | Power Connection Was Not taken in Original
66.38 Cost.
i) | Land acquisition (4 IPS & 2 STP) Area - Revised as per the Size of
5765 Sgm (@ 50.60 Lac per 3440 Sq.feet) 938.89 912.77 Land
iii) | Solar power plant to improve
sustainability (after reducing subsidy from Not Proposed
MNRE)
iv) | Micro Hydro Power Plant (after reducing
subsidy from MNRE) Not Proposed
v) | Environmental Sanitation and
Management Plan (ESAMP) 22.24
vi) | Governance and Accountability Plan 164.91
(GAPP) 50.00
vii) | Communication & Public Outreach 83.36
viii) | GIS Based Monitoring System 25.00 25.00
Sub Total C 1128.80 1159.75
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J&K UEED, H&UDD, J&K.

S. Description Quantities Original Cost Rs. Lakh Revised Cost After Remark
No. Incorporating Comments
Cost Rs. Lakh
Civil | E&M | Total Civil | E&M | Total
Work | Work Work | Work
1 2 3 4 5 6 7 8 9 10
Total Cost of project (A+B+C) 10033.91 9569.31
D | O&M Cost for 1st 10 years (after
reducing cost of power available from
solar power plant and micro hydro
power plant) 5312.60

Asstt. Ex. Engineer
Sewerage Sub- Division-11
Jammu.

Superintending Engineer
Sewerage & Drainage Circle

Jammu
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Executive Engineer

Sewerage & Drainage Div. (West)

Jammu.

Chief Engineer
J&K UEED
Srinagar / Camp Jammu
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J&K UEED, H&UDD, J&K.
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